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SH. BHARAT] OMP (I) COMM-HDFC BANK VS. VIKASVIKAS RANJAN (9311022100  [ranjan.and.company@gmail.co/01.12.2021  |30.11.2021
PRASHAR, DISTRICT] 1585/21 SURENDER m
JUDGE
(COMMERCIAL
ICOURT)-01 - .
(w.e.f - 20.07.2021) ICS COMM-5060/21 [MOHAN LAL GOEL VS|SURAJ KUAR [7982497445 |adv.surajvk@gmail.com 01.12.2021 30.11.2021
INVICTA MEDIA PVT.
LTD.
CS COMM-5060/21 |[SANDEEP OPTICALS VS|PANKAJ GUPTA€9811022227  |pankaj.gupta@sumitlaw.com [01.12.2021  |30.11.2021
LAXMI OPTICALS
SH. RAJNEESHICENTRAL [EXNO 07/2022 [HDFC BANK LTD VSAMITA KUMARIQ311851166 gurmeet@gblawoffices.com  |04-01-2022 [03-01-2022
KUMAR GUPTA DJ [KRISHAN PAL (P)
COMMERCIAL
COURT, THC
ICS COMM 65/2022  [M/S OPTI PLAZA IPANKAJ GUPTA|9811022227 PANKAJ.GUPTA@SUMITLA |04-01-2022 [03-01-2022
THROUGH ITS|(P) W.COM
IAUTHORISED
REPRESENTATIVE MR,
CANDEED RBITANDAPRT
OMP (COMM)BHASIN INFOTECH AND[RAVI KRISHAN|9711752002 RAVIKRISHANCHANDNA@G|05-01-2022  |04-01-2022
03/2022 INFRASTRUCTURE PVT|ICHANDNA (P) IMAIL.COM
LTD VS KAMLESH
GUPTA
ICS COMM 75/2022 [RAM AVTAR SONI VSRAJESH 0810248506  [rajeshsinglaig7i@gmail.com [05-01-2022 |04-01-2022
IARUN KUMAR SONI KUMAR SINGLA
(P)
ICS COMM 76/2022 [M/S VIPUL OVERSEAS[RAKESH 0811539888  [Rakeshpatiyali975@gmail.com(05-01-2022  |04-01-2022
PVT LTD VS SH SANJIV|PATIYAL (P)
BHASIN




SH. PAWAN KR,
JAIN, DISTRICT]
JUDGE,
(COMMERCIAL
COURT)-03, TIS
HAZARI COURT,
DELHI

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

IOMP(I)(COMM) HDFC BANK LTD. V/SISH. RANJAN &0811843931 ranjan.and.company@gmail.co[01.12.2021  [30.11.2021
1580/2021 JITESH JAIN IASSOCIATE m
IOMP(I)(COMM) BANSAL CREDITSISH. VIKAS9873828306 [VIKKI.SEHGAL@GMAIL.CO [01.12.2021 30.11.2021
1581/2021 SERVICE V/SNITESH  [SEHGAL M

[KUMAR SINGH
OMP(I)(COMM) HDFC BANK LTD. V/SISH. RANJAN &0811843931 ranjan.and.company@gmail.co/01.12.2021  [30.11.2021
1582/2021 JAVID KHAN IASSOCIATE m
ICS(COMM) UJMP INDUSTRIES LTD|SH. K.P.[9811101934 [kaushalgautam@gmail.com [03.12.2021  [02.12.2021
5111/2021 (Erstwhile known as GAUTAM

Jay Auto Ltd.) V/S VOLT

TECHNOLOGIES

PVT. LTD. & ORS.
ICS(COMM) M/S H P L ELECTRIC &SH. VIJAY|9810201832  |vijayprakashg682@gmail.com [16.12.2021 15.12.2021
5303/2021 [POWER LTD. V/S [PRAKASH

SANJAY KUMAR, PROP,

OF M/S PRERNA

[ENTERPRISES
ICS(COMM) SHIV KUMAR V/S S/SH. RAJESH|9810194135 R_mahindru@rediffmail.com [24.12.2021  [23.12.2021
5601/2021 VENKESTWER PURSTY [MAHINDRU
ICS(COMM) PUNJAB NATIONALMS. SONIKAI90999290919  [sonicatyagi1g8511@gmail.com [24.12.2021 23.12.2021
5603/2021 BANK V/S TYAGI

IM/S B.K. ENTERPRISES




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

IOMP(I)(COMM) [BANSAL CREDITS|SH. VIKAS|9873828306  [vikki.sehgal@gmail.com 24.12.2021  [23.11.2021
1737/2021 SERVICE V/S JYOTISEHGAL
RANA
4 IMS NISHA SAXENA,ICENTRAL |[CS IM/S GIRNARSOFTILALIT PANDEY 9717391663 LALITPANDEYADV@GMAIL. [24.12.2021 23.12.2021
DISTRICT JUDGE, (COMM)/5590/2021 |[AUTOMOBILES PVT LTD COM
COMMERCIAL VS JOGINDER
ICOURT-04
5 SH. ASHWANIICENTRAL |OMP (I) COMM —HDFC BANK LTD V/SRANJAN & CO (9311022100 01.12.2021 01.12.2021
KUMAR SARPAL, 1583/21 INAUSHAD ALI
DISTRICT JUDGE,
COMMERCIAL
COURT-05
OMP (I) COMM —HDFC BANK LTD V/SRANJAN & CO (9311022100 01.12.2021 01.12.2021
1584/21 BASMEENA
ICS COMM - 5165/21 [SURYA ROSHNI LTD V/SISANJAY 0873262006 07.12.2021 07.12.2021
SURIYA SUNLITE LED [AGGARWAL
ICS COMM - 5338/21 [HPL ELECTRIC & POWER[SUNIL KRi9015354844 16.12.2021 16.12.2021
V/S BAJRANG LAIJAISWAL
RANKA
ICS COMM - 5451/21 [GIRNARSOFT ILALIT KR[9717391663 LALITPANDEYADV@GMAIL. [21.12.2021 21.12.2021
IAUTOMOBILES V/SPANDEY COM
VERIYAHA NARAYANA
VALLPU
6 ISH. MANMOHAN|CENTRAL [1621/2021 lhdfc bank vs sunil tara ranjan and[g311122101 RANJAN.AND.COMPANY @G [17-12-2021  [17-12-2021
SHARMA, DISTRICT] company IMAIL.COM
JUDGE(COMMERCIA
L)-06, CENTRAL




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

08/2021 IM/S BHOWMIKVSRAM 0811214465 RAMASHANKAR15@YAHOO. [20-12-2021  |17-12-2021
[EXPORT PVT ASHANKAR & COM
IASSOCIATES

IMOHD MUSHFEEK VSPARIKSHIT 08868873986 |PMAHIPALO9@GMAIL.COM [20-12-2021  [13-12-2021
IVINAY KUMAR JAIN IMAHIPAL

7 SH. DINESH BHATT ,West INIL
DJ (COMMERCIAL
COURT)-01
8 ISH. GURDEEPWest (OMP(I)/COMM/343/2M/S ADITYA BIRLA FIN[VIDUR SIKKA (9818388241 |vidursikka@trulegal.com 02.12.2021  [02.12.2021
SINGH, LD. DISTRICT] 021 LTD VS M/S AGARWAL
JUDGE (COMM)-o02, HARDWARE
WEST, THC, DELHI
OMP(1)/COMM/346/2HDFC BANK LTD VSINAVEEN 0058683230  [naveenkioi@gmail.com 10.12.2021 10.12.2021
021 TRACK LOGISTICS SHARMA
lOMP(I)/COMM/347/2[HDFC BANK LTD VSINAVEEN 0058683230  [naveenkioi@gmail.com 10.12.2021 10.12.2021
021 [TRACK LOGISTICS SHARMA
IOMP(1)/COMM/348/ [HDFC BANK LTD VS [NAVEEN 0058683230  [naveenki101@gmail.com 10.12.2021 10.12.2021

2021 TRACK LOGISTICS SHARMA
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OMP(I)/COMM/349/2HDFC BANK LTD VSNAVEEN 0058683230  [naveenkioi@gmail.com 10.12.2021 10.12.2021
021 SANDEEP KUMARISHARMA
[DHIMAN

OMP(I)/COMM/374/2HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [20.12.2021  [20.12.2021
021 IMAGAN BIHAR SINGH |[VERMA

lOMP(I)/COMM/375/2[HDFC BANK VS RAJEEVIMANISH 0650810426  [msvermachamber@gmail.com [20.12.2021  [20.12.2021
021 OM PRAKASH VERMA

OMP(I)/COMM/376/2[HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [20.12.2021  [20.12.2021
021 SATBIR SINGH VERMA

IOMP(1)/COMM/377/2[HDFC BANK VSMANISH 0650810426  |msvermachamber@gmail.com [20.12.2021  [20.12.2021
021 SAURABH UPENDRA VERMA

OMP(I)/COMM/389/ [HDFC BANK LTD VSMANISH 0650810426  msvermachamber@gmail.com [21.12.2021 21.12.2021
2021 SURENDER KUMAR VERMA
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Date
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OMP(I)/COMM/390/ [HDFC BANK LTD 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
2021 [PUSHPA VERMA
OMP(I)/COMM/391/2[HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
021 INARESH KR MITTAL VERMA
(OMP(I)/COMM/392/2HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
021 INEHA PREET SINGH VERMA
OMP(I)/COMM/393/2HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
021 [KANIKA SINGH VERMA
IOMP(I)/COMM/394/2HDFC BANK LTD VSMANISH 0650810426  msvermachamber@gmail.com [21.12.2021 21.12.2021
021 HIMANSHU VERMA
OMP(I)/COMM/395/2[HDFC BANK LTD VSMANISH 0650810426  msvermachamber@gmail.com [21.12.2021 21.12.2021
021 [PREM SHA VERMA
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OMP(I)/COMM/396/2HDFC BANK LTD 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
021 SARVESH SINGH VERMA
OMP(I)/COMM/397/2[HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
021 PRAMAR KR GUPTA VERMA
OMP(I)/COMM/398/ [HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
2021 LALIT KHATANA VERMA
IOMP(I)/COMM/399/2(HDFC BANK LTD VSMANISH 0650810426  [msvermachamber@gmail.com [21.12.2021 21.12.2021
021 SALMAN KHANAN VERMA
OMP(I)/COMM/400/ HDFC BANK LTD VSMANISH 0650810426  msvermachamber@gmail.com [21.12.2021 21.12.2021
2021 IATEET PRATAP SINGH [VERMA
SH. SANJEEV JAINJ/NEW DELHIOMP(COMM) IM/S SMAS AUTOBHUVNESH 8178530049  [office@rkslaw.in 01.12.21 29.11.21
DISTRICT JUDGEDISTRICT [4900/21 LEASING INDIA PVT LTD|SATIJA
(COMMERCIAL VS M/S DELHI CABZ
COURT)-01 SERVICES PVT LTD
IOMP(COMM) [PANINI TIWARI VS M/SIAMIT BAJAJ 0811700978  [office@rkslaw.in 01.12.21 27.11.21
11902/21 IAXIS BANK LTD AND
OTHER
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OMP(1) HDFC BANK LTD VS 0311022100  [ranjan.and.company@gmail.co|03.12.21 30.11.21
(COMM)4976/21 SUBODH NAGAR KUMAR m
[RANJAN
OMP(1) [PUNJAB NATIONALDINESH 7982555789  [adv.dineshgaur@gmail.com [03.12.21. 01.12.21
(COMM)4954/21 [BANK VS GANPATISHARMA
[ENTERPRISES AND]
IANOTHERS
OMP(1) [PUNJAB NATIONALDINESH 7982555789  [adv.dineshgaur@gmail.com [03.12.21. 01.12.21
(COMM)4952/21 [BANK VS GANPATISHARMA
[ENTERPRISES AND
IANOTHERS
ICS(COMM)4985/21  |[AAKASH SYSTEMS PVT [UDAY RAMj9711530809  judairamsharma@gmail.com [04.12.21 02.12.21
LTD VS MINAKASHI ANDISHARMA
OTHER
IOMP(COMM)4993/21 SETUBANDHAN ANGAD SAPRA (9818043588  [angadsapra@gmail.com 04.12.21 26.11.21
INFRASTRUCTURE LTD
VS KOTAK MAHINDRA]
PRIME LTD AND
ANOQOTIHER
(OMP(1) HDFC BANK LTD VSI%AJEEV 0311022100 ranjan.and.company@gmail.co|04.12.21 30.11.21
(COMM)4986/21 GAJENDRA SINGHKUMAR m
[BHADAURIYA RANJAN
CS(COMM)5011/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL SERVICES
INDIA PVT LTD VS
SANTOSH KUMAR]
IMTINAZART
ICS(COMM)5014/21  [DE LAGE LANDENMANOJ KUMAR|9868650379  manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL SERVICES
INDIA PVT LTD VS
LAKSHMINA
ICS(COMM)5017/21  [DE LAGE LANDENMANOJ KUMAR|9868650379  manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL SERVICES]
INDIA PVT LTD VS
SUNIL YADAV




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)5019/21  [DE LAGE LANDENMANOJ KUMAR|9868650379
FINANCIAL  SERVICES
INDIA PVT LTD VS

GULSHAN KUMAR AND
THER

ICS(COMM)5022/21 [DE LAGE LANDENMANOJ KUMAR|9868650379  manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS

SAMAR VIJAY PRATAP
QTN H

manojkrsingh@hotmail.com [06.12.21 28.11.21

ICS(COMM)5026/21 [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS GURU|
BACHAN AND OTHER

ICS(COMM)5025/21  [DE LAGE LANDENMANOJ KUMAR[|9868650379 [manojkrsingh@hotmail.com [06.12.21 28.11.21

FINANCIAL  SERVICES
INDIA PVT LTD V§
SANJAY AND OTHER

ICS(COMM)5027/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS GURUJ
[PRASAD AND OTHER

ICS(COMM)5028/21 [DE LAGE LANDENMANOJ KUMAR[|9868650379 [manojkrsingh@hotmail.com [06.12.21 28.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS AJAY]
KUMAR MAURYA

CS(COMM)5037/21  [PUMA SE VS ASHOKISHASHI P OJHA|9891584230  [sojha@ranaip.com 06.12.21 04.12.21
KUMAR

ICS(COMM) INTERGLOBE KUMAR 0868065249 fadvkumarkartikeya@gmail.co [07.12.21 06.12.21
5058/2021 TECHNOLOGY VS G DJKARTIKEYA m
GOENKA TORUSIM|
CORPORATION LTD

ICS(COMM) 5073/2021M/S SONRISHISHAHROZ 0910832551 adv.shahrozbaksh@gmail.com [07.12.21 06.12.21
INFRASTRUCTURE PVTBAKSHI
LTD VS M/S

INNOVATIVE
RESTATITR ANTS




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS(COMM) 5125/2021[M/S KSHITIJR.K THAKUR [9810267916
ENTERPRISES VS M/S
WARANA DAIRY AND|
IAGRO INDUSTRIES LTD

ICS(COMM) 5116/2021 [M/S D.RIAKHIL 0650046568  [magguakhil@ymail.com 08.12.21 06.12.21
INTERNATIONAL VSIKRISHAN
M/S JU CARGOMAGGU

[LOGISTICS AND OTHERS

IOMP(COMM)5137/21 [M/S ANGEL BROKINGRAHUL KUMAR [9536301111 virassociate@yahoo.in 09.12.21 07.12.21
LDT VS BHUWAN GARG]
IMALIKAPURIA AND
OTHERS

OMP(1) M/S ATC FOODS|IGAURAV 0099846566  [iguravgg@gmail.com 10.12.21 07.12.21
(COMM)5172/21 PRIVATE LIMITED VSAGGARWAL
[UNION OF INDIA AND
(OTHERS

(OMP(1) [BANSAL CREDITS|LALIT PANDEY (9717391663 LALITPADEYADV@GMAIL.C [13.12.21 10.12.21
(COMM)5183/21 LIMITED VS PUSHPAL OM.
CHANDHOK

kshitijenterprises@gmail.com [08.12.21 06.12.21

(OMP(1) [BANSAL CREDITS|LALIT PANDEY (9717391663 LALITPADEYADV@GMAIL.C [13.12.21 10.12.21
(COMM)5185/21 LIMITED VS MOHAN| OM.
LAL

(OMP(1) M/S SMAS AUTOBHUVNESH 8178530049  [office@rkslaw.in 13.12.21 08.12.21
(COMM)5190/21 LEASING INDIA PVT LTD|SATIJA
VS M/S BRIGHT SKY

TRADE PRIVATE
I INMTED

ICS(COMM) 5192/2021[KULDEEP TOURIST CO.[KAPIL 0058045909  [office@dhklawallance.in 13.12.21 08.12.21
VS UTTAR PRADESHICHAUDHARY
SADAN AND OTHERS

ICS(COMM)5244/21 [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL SERVICES
INDIA PVT LTD VS

TUNU YADAV  AND
THERS




District

Case No.

ICS(COMM)5246/21

Petitioner Name VS
Respondent Name

DE LAGE
FINANCIAL  SERVICES
INDIA PVT LTD VS

IVEERENDRA AND
THERS

Advocate

Advocate
Nobile
Number

0717522293

Advocate email id

parmanand.r@gmail.com

Date

ofDate of e-

Registration filing

15.12.21

27.11.21

ICS(COMM)5253/21

DE LAGE
FINANCIAL  SERVICES
INDIA PVT LTD VS

CHANDAN KUMAR|
STNCH AND OATHERS

LANDENJPARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5261/21

DE LAGE
[FINANCIAL  SERVICES
INDIA PVT LTD VS

[DINESH SINGH AND
THERS

LANDENJPARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5263/21

DE LAGE
FINANCIAL  SERVICES
INDIA PVT LTD VS
GAURAV AND OTHERS

LANDENJPARMA NAND

0717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5269/21

DE LAGE
FINANCIAL  SERVICES
INDIA PVT LTD VS
IMAHESH AND OTHERS

LANDENJPARMA NAND

0717522293

parmanand.r@gmail.com

15.12.21

27.11.21

CS(COMM)
5200/2021

INTERGLOBE
TECHNOLOGY
QUOTIENT PVT LTD VS
IATR AMAN TRAVELS PVT]

1T

AMIT TYAGI

0910082777

amittyagi@aadhvalegal.com

15.12.21

14.12.21

ICS(COMM) 5292/2021

SANJAY GUPTA AND|
ANOTHER VS  M/S
LINGARAJ CAMPHOR

KG BANSAL

0090605966

unitedmark@unitedipr.com

15.12.21

14.12.21

ICS(COMM) 5275/2021

BANK OF BORODA VS
IM/S SHIVANI MITTAL
IMAKEOVER

RAGINI
AGARWAL

0971722919

il.com

raginiagarwal.assocaites@gma

15.12.21

14.12.21

OMP(COMM)
5355/2021

IM/S ATC FOODS|
PRIVATE LIMITED VS§
[UNION OF INDIA AND
OTHERS

GAURAV
AGGARWAL

0999846566

liguravgg@gmail.com

16.12.21

14.12.21




District

Case No.
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Advocate
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IOMP(COMM) IM/S ATC FOODS|IGAURAV 0009846566  figuravgg@gmail.com 16.12.21 14.12.21
5356/2021 PRIVATE LIMITED VSAGGARWAL
UNION OF INDIA AND
OTHERS
IOMP(COMM) IM/S ATC FOODS|IGAURAV 0009846566  figuravgg@gmail.com 16.12.21 14.12.21
5351/2021 PRIVATE LIMITED VSAGGARWAL
[UNION OF INDIA AND
OTHERS
OMP (I) (COMM)LALIT PIPES AND PIPES|C S GUPTA 0871980107 csglawassociates@gmail.com  [17.12.21 16.12.21
1952/21 LIMITED VS GAIL
(INIDIA) LIMITED AND
IANOTHER
OMP(I) BROMPTON LIFESTYLENIKHIL KOHLI [9899522224 [info@dsnrlegal.com 17.12.21 16.12.21
(COMM)5406/21 BRANDAS PVT LTD VS
RIVERIA COMMERCIAL
IDEVELOPERS LTD
ICS(COMM) 5387/2021[EXPO FREIGHT P LTD VSM ASIF KHAN [9810510565 [khanasifkhan333@gmail.com [18.12.21 13.12.21
IM/S PIONEER
[ENTERPRISES
ICS(COMM) UTK LOGISTICS PRIVATE[SHAHROZ 0910832551 adv.shahrozbakshi@gmail.com[18.12.21 14.12.21
5409/2021 LIMITED [BAKSHI
CS(COMM) 5452/2021PUMA  SE VS ASHOKISHASHI P OJHA|9891584230 [sojha@ranaip.com 20.12.21 17.12.21
KUMAR
ICS(COMM) 5454/2021|GRAND HILTONJAKHILESH 7428318383  [akhiles.kmr3@gmail.com 20.12.21 17.12.21
IVACATION PVT LTD VSKUMAR
M/S THE INFIBEAM
IAVENUES LIMITED
ICS(COMM) 5540/2021M/S STEEL AND METAIJRAHUL 0315656701 legalcomfort@rediffmail.com [20.12.21 18.12.21
TUBES (INDIA) PVT LTDISHARMA
VS HARMINDER KAUR|
DEHAL




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) IMOVERS 0810659593  [KHATRIRANJIT@GMAIL.CO [21.12.21 19.12.21
5508/2021 INTERNATIONAL  PVTKHATYRI M
LTD VS VIOLET]
IAPPARELS PVT LTD
ICS(COMM) 5592/2021{DORSET INDUSTRIES[PARTAP SINGH (9810729487  [pratap.sharmai2@gmail.com [22.12.21 20.12.21
PVT LTD VS SHRI T
[UDAYAKUMAR
ICS(COMM) [PUNJAB NATIONALMUDITA 0873906312  [foffice.gmlegal @gmail.com 22.12.21 21.12.21
5603/2021 BANK VS ARUN SHRMA [SHARDA
IANOTHERS
OMP (I) (COMM)M/S NEW INDIAISANJAY 0810959432  |mail2sanjaybansal@yahoo.co [22.12.21 21.12.21
5578/21 ENGINEERS VS DELHIBANSAL m
[URBAN SHELTER|
IMPROVEMENT BOARD
ICS(COMM) 5576/2021/STATE BANK OF INDIAJRAJEEV SAGAR [9810021846  [sagarandsagarlawoffice@live.c [22.11.21 10.12.21
VS SHIV KRIPA| om
TRADERS
OMP (I) (COMM)M/S NJ BIKES INDIAANIS 0042830246  [mohd.anishg62@gmail.com [23.12.21 21.12.21
5643/21 PRIVATE LIMITED VSMOHAMMED

SUZUKI MOTORCYCLE]
INDIA PVT LTD

ICS(COMM) 5645/2021PUMA SE VS JQRISHASHI P OJHA|9891584230  [|sojha@ranaip.com 23.12.21 22.12.21
[FOOTWEAR (INDIA ) PVT]
LTD JQR SPORTS
ICS(COMM) 56462021 RAM MURTI PAUL VSANAND 0811308916 anand @justjurist.com 23.12.21 22.12.21
IM/S  STEWART AND|PRAKASH
IMACKERTICH IDUBEY
IMANAGEMENT LTD
OMP (I) (COMM)M/S NJ BIKES INDIAANIS 0042830246  [mohd.anishg62@gmail.com [23.12.21 21.12.21
5639/21 PRIVATE LIMITED VSIMMOHAMMED

SUZUKI MOTORCYCLE]
INDIA PVT LTD




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS(COMM) 5637/2021(A WFIS SPACEAMBAR 0810066903
SOLUTIONS PVT LTDEQAMARUDDIN
VS RAJAT WADHWA

ambar@gamaruddin.in 23.12.21 20.12.21

ICS(COMM) 5701/2021[M/S IBROAD CONNECTIVISHWENDRA [9871704611 vishwendra@yahoo.com 24.12.21 22.12.21
PVIT LTD VS M/SIVERMA
WERBEN INDIA]
[PRIVATE LIMITED

(OMP(I)(COMM) [HDFC BANK LTD VSRAJEEV 0811843931 ranjan.and.company@gmail.coj24.12.21 21.12.21
5703/2021 [UZMA MOHD MUSTAFA [KUMAR m
[RANJAN

IOMP(I)(COMM) [HDFC BANK LTD VS RAM[RAJEEV 0811843931 ranjan.and.company@gmail.coj24.12.21 21.12.21
5702/2021 GURJAR KUMAR m
[RANJAN

IOMP(1)(COMM) IM/S PAS DIGITAL PVTISURENDER 0871521274 suo.law@gmail.com 24.12.21 20.12.21
5706/2021 LTD VS DAFFODILJUPPAL
SOFTWARE PVT LTD

ICS(COMM) S.J.R. EMBROIODERY|LAKSHAY 0099852428  [lakshayjoshi@gmail.com 24.12.21 22.12.21
5704/2021° PRIVATE LIMITED VSPOSHI
STATE BANK OF INDIA

ICS(COMM) 5707/2021(CHAUDHARY [PANKAJ 0811152065 pk197618 @gmail.com 24.12.21 23.12.21
ENTERPRISES INC VSSHARMA
PROVENANCE TRADING
INDIA PVT LTD

ICS(COMM) 5708/2021]M/S HT MEDIA LIMITEDIAMIT BAJAJ 02121878069 [advocate.puneet@gmail.com [24.12.21. 22.12.21
VS M/S LEHAR|
IADVERTISING PRIVATE
LIMITED

ICS(COMM) 5718/2021[M/S VORTEX FACILITEDASISH 0811215280 pm18289@gmail.com 24.12.21 22.12.21
IMANAGEMENT PVT L TDJUPADHAYAY
VS RENU KUMARI AND|
IANOTHERS




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS(COMM) 5709/2021PUNJAB NATIONALS B PANDEY 0313780408  [sbpandey7@gmail.com 24.12.21 18.12.21
BANK VS MEGHNA
[BANSAL
10 SH. GURVINDER PALINEW DELHIICS(COMM)4918/21 |AMBA BI-WHELLERS|PRASHANT 8800598540 [prashantsodhi@hotmail.com [02.12.21 23.03.21
ISINGH, DISTRICT|DISTRICT PVT LTD VS SANJAY[SODHI
JUDGE IMOHAPATRA
(COMMERCIAL
ICOURT)-02
ICS(COMM)4915/21  [CANARA BANK [UJJWAL 0899596050 [advocateujjwalkumar@gmail.c [02.12.21 30.11.21
IKUMAR lom
ICS(COMM)4953/21  |[GOPAL DAS ESTATES &BIMLENDU 0871424063  |[pimlendushekharyy@gmail.co [03.12.21 01.12.21
[HOUSING PVT LTD VSISHEKHAR m
M/S COTTAGE
INDUSTRIES
[EXPOSITION LTD
(OMP(I) HDFC BANK LTD VSRAJEEV 0311022100  [ranjan.and.company@gmail.co|03.12.21 30.11.21
(COMM)4975/21 SHASHI BALA [KUMAR m
[RANJAN
IOMP(I) [HDFC BANK LTD VSRAJEEV 0311022100 ranjan.and.company@gmail.co|03.12.21 30.11.21
(COMM)4971/21 SANDEEP VIRAT IKUMAR m
IRANJAN
IARB(A)(COMM) GOLD AND  SILVER|PRADEEP 09053072623  [pradeepkar13@gmail.com 03.12.21 02.12.21
119064/2021 TRADING CO INDIA PVIIKUMAR KAR
LTD VS HANDICRAFT]
IAND HANDLOOM;
[EXPORT CORPORATION|
OF INDIA LTD AND ANR




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(1) IM/S BANSAL CREDITSVIKAS SEHGAL 9873828306
(COMM)4991/21 LIMITED VS JYOTI RANI

vikassehgal @gmail.com 04.12.21 01.12.21

OMP(1) IM/S BANSAL CREDITSVIKAS SEHGAL (9873828306  |vikassehgal@gmail.com 04.12.21 01.12.21
(COMM)4990/21 LIMITED VS UDAY|

SINGH CHETRI
ICS(COMM)4989/21 [BANKD OF INDIA VS [VARUN 0811161300 adv.varunsharma@gmail Com.|04.12.21 01.12.21

SMT KIRAN SAWHNEY [SHARMA

CS(COMM)4915/21  [M/S AURIGAIN]MANOJ 0350711107 imanojbansalo428@gmail.com [04.12.21 01.12.21
CONSULTANTS PVT LTD [BANSAL
IVS AKASH VIJAY KABRA

ICS(COMM)5020/21 [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
FINANCIAL SERVICES
INDIA PVIT LTD VS
SUKKDEV SINGH AND
OTHER

ICS(COMM)5033/21 [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS ANUJ|
INDUSTRIES




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)5032/21 [DE LAGE LANDENMANOJ KUMAR|9868650379
FINANCIAL  SERVICES]
INDIA PVT LTD VS AMIT]
SINGH AND OTHER

manojkrsingh@hotmail.com [06.12.21 28.11.21

CS(COMM)5031/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
RINKU SINGH AND)
OTHER

ICS(COMM)5029/21 [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS SANT]
[KUMAR AND OTHER

ICS(COMM)5023/21 [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL SERVICES]
INDIA PVT LTD VS
UJITENDRA SINGH AND|
OTHER

ICS(COMM)5018/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
FINANCIAL SERVICES
INDIA PVIT LTD VS
[UMMAR AND OTHER

ICS(COMM)5016/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS AJAY]
[KUMAR AND OTHER




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS(COMM)5013/21  [DE LAGE LANDENMANOJ KUMAR|9868650379
FINANCIAL  SERVICES]
INDIA PVT LTD VS
IANJANI KUMAR AND
OTHER

manojkrsingh@hotmail.com [06.12.21 28.11.21

CS(COMM)5015/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS

IAMRENDRA YADAV
(OMP(1)(COMM) DE LAGE LANDENANUPAM 0654926809 fanupamjsingh@gmail.com 07.12.21 11.11.21
5060/21 [FINANCIAL SERVICESISINGH

INDIA PVT LTD VS

IAANIL SINGH AND ANR
IOMP(I)(COMM) DE LAGE LANDENANUPAM 0654926809  fanupamjsingh@gmail.com 07.12.21 11.11.21
5059/21 FINANCIAL  SERVICESSINGH

INDIA PVT LTD VS
[HARVEERI SINGH AND
OTHERS

ICS(COMM) 5115/2021 [M/S DIGIROVERSRAHUL SOOD (9818715666 advocaterahul @ymail.com 08.12.21 04.12.21
SOLUTIONS PVT LTD VS
IAVNISH OJHA

ICS(COMM) 5117/2021 [HOUSING IOM PRAKASH [9711404505  |office@shankar.associates 08.12.21 03.12.21
DEVELOPMENT
FINANCE
CORPORATION LTD




District Case No.

ICS(COMM) 5118/2021

Petitioner Name VSAdvocate
Respondent Name

IM/S DIGIROVERS
SOLUTIONS PVT LTD VS
PRAMOD KUMAR OZA

Advocate
Nobile
Number

0818715666

Advocate email id

advocaterahul @ymail.com

Date

ofDate of e-

Registration filing

08.12.21

04.12.21

ICS(COMM) 5120/2021

INDIAN OVERSEAS
BANK VS DHARAM PAL

IGYANENDRA
AGARWAL

0811458462

lAgarwalgy.anaenderai@gmail.
com

08.12.21

04.12.21

ICS(COMM)5239/21

FINANCIAL  SERVICES
INDIA PVT LTD VS VIJAY]
IAND OTHERS

DE LAGE LANDENJPARMA NAND

0717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5240/21

FINANCIAL  SERVICES]
INDIA PVT LTD VS
INARAYAN SINGH AND,
OTHERS

DE LAGE LANDENIPARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5242/21

[FINANCIAL  SERVICES
INDIA PVT LTD VS
JAGJIT SINGH AND|
OTHERS

DE LAGE LANDENJPARMA NAND

0717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5243/21

FINANCIAL  SERVICES]
INDIA PVT LTD VS DAYA|
RAM AND OTHERS

DE LAGE LANDEN|PARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21




District

Case No.

ICS(COMM)5247/21

Petitioner Name VS
Respondent Name

DE LAGE

FINANCIAL  SERVICES
INDIA PVT LTD V§
INANDKISHORE KUMAR
AND OTHERS

Advocate

Advocate
Nobile
Number

9717522293

Advocate email id

parmanand.r@gmail.com

Date

ofDate of e-

Registration filing

15.12.21

27.11.21

ICS(COMM)5248/21

FINANCIAL  SERVICES]
INDIA PVT LTD VS
SACHIN AND OTHERS

DE LAGE LANDEN|PARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM) 5277/2021

GRANT THORNTON|
BHARAT LLP VS YAPS N
BELLY FOOD PRODUCTS|
PVT LTD

AJAY
TALESARA

0810066903

ambar@gamaruddin.in

15.12.21

09.12.21

ICS(COMM)5252/21

FINANCIAL  SERVICES]
INDIA PVT LTD VS YNUS
IALI AND OTHERS

DE LAGE LANDENIPARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5255/21

[FINANCIAL  SERVICES
INDIA PVT LTD VS
BHAGWATI PRASAD
IAND OTHERS

DE LAGE LANDENJPARMA NAND

0717522293

parmanand.r@gmail.com

15.12.21

27.11.21

ICS(COMM)5257/21

FINANCIAL  SERVICES]
INDIA PVT LTD V§
BELAL AHMAD  AND
OTHERS

DE LAGE LANDEN|PARMA NAND

9717522293

parmanand.r@gmail.com

15.12.21

27.11.21




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)5262/21  [DE LAGE 0717522293
FINANCIAL  SERVICES
INDIA PVT LTD VS
SURESH CHAND AND|
OTHERS

parmanand.r@gmail.com 15.12.21 27.11.21

CS(COMM)5240/21 [DE LAGE LANDENJPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
INARAYAN SINGH AND|
(OTHERS

ICS(COMM)5258/21  [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS
IVRINJENMDRA AND
OTHERS

ICS(COMM)5266/21  [DE LAGE LANDENJPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL SERVICES]
INDIA PVT LTD VS
MATHURESH RAM;
SHARMA AND OTHERS

ICS(COMM)5274/21  [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS
[HANIF AND OTHERS

ICS(COMM)5271/21  [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
FINANCIAL  SERVICES]
INDIA PVT LTD VS
KESHWAR AND  AND|
ANOTHER




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

IOMP(T) 0717371892 sanpanadvocate@gmail.com [15.12.21 14.12.21
(COMM5293/21 LTD AND OTHERS VSKUMAR
IM/S INDIABULLS|PANDAY
[HOUSING FINANCE LTD
IAND OTHERS
ICS(COMM) 5291/2021[INTERGLOBE IAMIT TYAGI 0010082777  [amittyagi@aadhvalegal.com [15.12.21 14.12.21
TECHNOLOGY
QUOTIENT PVT LTD VS
G ASHISH TRAVLES
IOMP(COMM) IM/S ATC FOODS|IGAURAV 0099846566  figuravgg@gmail.com 16.12.21 14.12.21
5357/2021 PRIVATE LIMITED VSAGGARWAL
[UNION OF INDIA AND
(OTHERS
lOMP(I) BROMPTON LIFESTYLENIKHIL KOHLI (9899522224 [info@dsnrlegal.com 16.12.21 13.12.21

(COMM)5340/21 BRANDAS PVT LTD VS
RIVERIA COMMERCIAL
DEVELOPERS LTD

ICS(COMM) 5341/2021[YUG BITE AND VITTLES|[UTKARSH 0013155901 utkarshjoshizss@gmail. com [16.12.21 07.12.21
PVT LTD VS ROLL KING POSHI

ICS(COMM) 5349/2021]M/S JAINSONSITRUN RANA 9810669233  [ftarunrana10272yahoo.co.in  [16.12.21 15.12.21
DEPARTMENTAL
ISTORES VS  ASIAN|
HOTELS (NORTH),

LIMITED




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP(COMM)5373/21 [M/S MOHAN LAL GUPTAANKIT GUPTA (9999568812  [ankkitog@yahoo.com 17.12.21 16.12.21
VS THE GENERAL
IMANAGER

ICS(COMM) 5383/2021CANARA BANK  VSYUDHISTER 8860193372  [yudhistersharmassgmail.com [18.12.21 16.12.21
GULZARI LAL SHARMA

ICS(COMM) 5384/21 [CANARA BANK VS[YUDHISTER 8860193372  [yudhistersharmassgmail.com [18.12.21 16.12.21
FIDELITY SHARMA
INFRASTURUCTURE
IAND TECHNOLOGY PVT]
LTD

ICS(COMM) 5459/2021{UNIWIRE CABLES INDIAIADITYA 0811149439 aditya49039@gmail.com 20.12.21 17.12.21
PVT VS STATE BANK OFSHARMA
INDIA

ICS(COMM) 5453/2021M/S SHIVA ASPHALTICIPARVEEN 0873935534  laggarwal_parveenkumar@yah [20.12.21 16.12.21
PRODUCUTS PRIVATEKUMAR 00.co.in
LIMITED VS M/S R.K/AGGARWAL
GALAXY PTE LTD

ICS(COMM) 5515/2021 JAI DEEP SINGH IMOHINDER 0868800596  [jusremedium6@gmail.com 21.12.21 17.12.21

[KUMAR
IMADAN




District

Case No.

ICS(COMM) 5577/2021

Petitioner Name VS
Respondent Name

IM/S HT MEDIA LIMITED
VS ALJURT MEDIA PVT]
LTD

Advocate

AMIT BAJAJ

Advocate
Nobile
Number

0213187809

Advocate email id

puneet@gmail.com

Date

ofDate of e-

Registration filing

22.12.21

20.12.21

ICS(COMM) 5597/2021

M/S HANARO LOGISTICS
PVT LTD VS M/S
DATAWIND
INNOVATIONS PVT LTD)
AND OTHER

EEPAK
UMAR
SHARMA

0841674861

advkarmahe@gmail.com

22.12.21

20.12.21

[ARB(A)(COMM)
5593/2021

AADHAR CONSULTANCY|
AND INFRASTRUCTURE
AND ANOTHER VS M/
K D STEEL &
SHUTTERING  STORES
AND ANOTHER

[RAHUL
CHAUHAN

0971424742

ladvocatechauhan.11@gmail.co
m

22.12.21

20.12.21

oMP (D
5595/21

(COMM)

THE DIRECTOR CGHS
VS KAILASH HOSPITAL
& HEART INSTITUTE

ATUL
AGAARWAL

8826235476

atulagharwal13@gmail.com

22.12.21

20.12.21

CS(COMM)
5648/2021

IM/S DAGA TRADING

M/S LORD SHIVA]
CONSTRUCTION CO PVT]
LTD

ISANJAY

COMPANY PVT LTD VSKUMAR

IMISHRA

0818336108

sanjayk.advocate@gmail.com

23.12.21

21.12.21

OMP (1)
5640/21

(COMM)

BANSAL
LIMITED VS KISHAN|
[KUMAR DUTTA

CREDITS|LALIT PANDEY

0717391663

IALITPADEYADV@GMAIL.CO|
M.

23.12.21

20.12.21




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP (I) (COMM)GUMBI SOFTWARE PVTISONU MANDAL [8950607040 [mail@praxislawchambers.com [23.12.21 22.12.21
5638/21 LTD VS NATIONAL SKILLJ

DEVELOPMENT

CORPORATION
CS(COMM)5721/2021 M/S DAGA TRADINGSISANJAY 0818336108  [sanjayk.advocate@gmail.com [24.12.21 23.12.21

COMPANY PRIVATEIKUMAR
LIMITED VS M/S RCCMISHRA

INFRAVENTURES
LIMITED
ICS(COMM) 5716/2021|DE LAGE LANDENMANOJ KUMAR|9868650379 [manojkr_singh@hotmail.com [24.12.21 20.11.21

FINANCIAL  SERVICES
INDIA PVT LTD V§
GAURAV KUAMR SINHA

ICS(COMM) 5715/2021 [DE LAGE LANDENMANOJ KUMAR|9868650379 [manojkr_singh@hotmail.com [24.12.21 20.11.21
[FINANCIAL SERVICES]
INDIA PVT LTD VS
SINTU KUMAR NIRALA

ICS(COMM) 5713/2021|DE LAGE LANDENMANOJ KUMAR[9868650379 [manojkr_singh@hotmail.com [24.12.21 20.11.21
FINANCIAL SERVICES
INDIA PVIT LTD VS
IANANDI RAY

ICS(COMM) 5705/2021[SANJAY  GUPTA  VSIK.G BANSAL 00900605966  unitedmark@unitedipr.com [23.12.21 21.12.21
TILOTTAMA SARANGI




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS(COMM) HOUSING [PRADEEP 0053133627  [jhapradeep2010@hotmail.com [24.12.21 23.12.21
5700/2021 DEVELOPMENT [KUMAR JHA

[FINANCE

CORPORATION LTD VS

IMANOJ KUMAR
ICS(COMM) 5710/2021(KUCHIPUDI DANCE|VAIBHAV 0971576500  [vaibhav@vutts.com 24.12.21 22.12.21

CENTRE AND ANR VS|VUTIS
'YASHODA THAKORE]
IAND ANR

ICS(COMM) 5711/2021 [M/S DORESET|ISUNER KUMAR[9891481478  [sunilkojha.adv@gmail.com 24.12.21 20.12.21
INDUSTRIES PRIVATEJOJHA
LIMITED VS LOGIX
INFRASTRUCTURE
PRIVATE LIMITED

ICS(COMM) 5699/2021M/S VORTEX FACILITIESASHISH 0811215280 pm18289@gmail.com 24.12.21 23.12.21
IMANAGEMENT PVT LTDJUPADHAYAY
VS SADHNA KUMAR]

IAND ANOTHERS
11 SH. SANJIV JAIN,NEW DELHICS(COMM)4916/21 M/S JIL INFORMATIONISANDEEP 0873290652  [sandeep@lexport.in 02.12.21 30.11.21
DISTRICT JUDGEDISTRICT TECHNOLOGY LIMITED |[CHATTERJEE
(COMMERCIAL VS M/S Qi1 NETWARK
COURT)-03 [ENTERPRISE PVT LTD
(OMP(1) [HDFC BANK LTD VSRAJEEV 0311022100 ranjan.an.company@gmail.co [03.12.21 30.11.21
(COMM)4970/21 KAMAL MUNSHI RAM [KUMAR m
[RANJAN
OMP(1) [HDFC BANK LTD VSRAJEEV 0311022100  [ranjan.an.company@gmail.co [03.12.21 30.11.21
(COMM)4972/21 HOSHIYAR SINGH KUMAR m

[RANJAN




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(1) [HDFC BANK LTD VS 0311022100 ranjan.an.company@gmail.co [03.12.21 30.11.21
(COMM)4973/21 IMOHAMMAD KAMRAN |[KUMAR m
RANJAN
(OMP(1) [HDFC BANK LTD VS [RAJEEV 0311022100 ranjan.an.company@gmail.co |03.12.21 30.11.21
(COMM)4974/21 IVICTORY INDIAKUMAR m
[HOLIDAYS LLP [RANJAN
OMP(1) HDFC BANK LTD VSRAJEEV 0311022100  [ranjan.and.company@gmail.co|o4.12.21 02.12.21
(COMM)4994/21 RAVI KUMAR KUMAR m
[RANJAN
OMP(1) ARUN KUMAR AND|NITIN JAIN 0099650755  [najandcompany@gmail.com |04.12.21 30.11.21
(COMM)4988/21 ANOTHER VS  PNB
[HOUSING FINANCE LTD
ICS(COMM)5010/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 [manojkrsingh@hotmail.com [06.12.21 29.11.21

[FINANCIAL  SERVICES
INDIA PVT LTD VS
ANUP SINGH AND
OTHER

CS(COMM)5012/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
SUGRIV RAI AND OTHER

ICS(COMM)5021/21  [DE LAGE LANDENMANOJ KUMAR|9868650379 manojkrsingh@hotmail.com [06.12.21 28.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
IVISHRAM AND OTHER




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS(COMM)5024/21 [DE LAGE LANDENMANOJ KUMAR|9868650379
FINANCIAL  SERVICES
INDIA PVT LTD VS
'YOGENDRA PRATAP]
SINGH

ICS(COMM)5030/21 [DE LAGE LANDENMANOJ KUMAR|9868650379  manojkrsingh@hotmail.com [06.12.21 28.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS

manojkrsingh@hotmail.com [06.12.21 28.11.21

IMANOJ KUMAR
OMP(I) M/S INCRED FINANCIAJAMIT BAJAJ 0213187809  |bajajnbajaj227@gmail.com 06.12.21 03.12.21
(COMM)5034/21 SERVICES LTED VS M/S§

A C WROLD AND OTHER
ICS(COMM) 5121/2021 |SCHENKER INDIA PVTIAMIT TYAGI [9910082777  [amittyagi@aadhvalegal.com [08.12.21 06.12.21

LTD VS WHITEFIELDS]
OVERSEAS PVT LTD

ICS(COMM) 5140/2021[PUMA SE VS GUJARATISHASHI P OJHA|9891584230  [sojha@ranaip.com 09.12.21 07.12.21
CORP
CHEMICALS(INDIA)
ICS(COMM) 5135/2021 JITENDAR TAYAL VSASHISH 0810034337 fashish@intellectlp.com 09.12.21
CENTRUM WEALTHAGGARWAL
LIMITED
OMP(1) M/S  SMAS AUTOBHUVNESH 8178530049 [office@rkslaw.in 09.12.21 07.12.21
(COMM)5136/21 LEASING INDIA PVT LTD|SATIJA

VS SAHID RAJ FILLING
STATION




District

Case No.

(OMP(1)
(COMM5168/21

Petitioner Name VSAdvocate
Respondent Name

VS M/S ELITE WEALTH
IADVISORS LTD

PRANSHU AGGARWALTRUN BISWAS

Advocate
Nobile
Number

8585969388

Advocate email id

ladvocatetrunbiswas@gmail.co
m

Date

ofDate of e-

Registration filing

10.12.21

07.12.21

OMP(1)
(COMM)5179/21

VS BALAJI
CONSTRUCTIONS

INIRMAN CO-OP GROUPIKULDIP
[HOUSING SOCIETY LTDICHAWLA

RAI

0813997999

sunilvermadvocate@yahoo.co
m

10.12.21

08.12.21

ICS(COMM) 5180/2021

CANRA
PETRFECT
INTELLISECURE
SERVICES PVT LTD AND,
OTHERS

BANK VSYUDHISTER

ISHARMA

8860193372

yudhistersharmassgmail.com

10.12.21

09.12.21

ICS(COMM) 5167/2021

TULSI KUMAR AND

IDBI BANK LIMITED VSSANJAY BAJAJ

0811082913

bbls@ymail.com

10.12.21

08.12.21

ICS(COMM) 5189/2021

[HOUSING PVT LTD
IAND OTHER VS CONDOR
IATR SERVICES PVT LTD

GOPAL DAS ESTATES &BIMLENDU

SHEKHAR

0871424063

bimlendushekhar77@gmail.co
m

13.12.21

09.12.21

IOMP(1)
(COMM)5196/21

M/S
PHARMACHEM (INDIA)
LTD VS NATIONAL
CAPITAL TERRITORY OH
DELHI

VIVEKR S KELA

0810241752

rskela@gmail.com

13.13.21

10.12.21

(OMP(1)
(COMM)5184/21

BANSAL CREDITS
LIMITED VS
[KAMROODIN

JLALIT PANDEY

0717391663

LALITPADEYADV@GMAIL.C
OM.

13.12.21

09.12.21




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

ICS(COMM) 5205/2021[NISHTHA ENTERPRISES[SUPARNA 0873663181 suparnasinha2001@gmail.com|i4.12.21 23.11.21
VS MIRIKISINHA
HEALTHFOODS PVT LTD
ICS(COMM) IALLIED AVIATION PVTISHIVAM 0654545855  [legal@shivamsharma.info 14.12.21 11.12.21
5206/2021 LTD VS PEGASUS|ISHARMA
EXPRESS SERVICES PVT]
LTD
ICS(COMM) M/S CAPER TRAVELDINESH 8368378728  [sarkaramritaig@gmail.com  [14.12.21 10.12.21
5208/2021 COMPANY PVT LTD VSISHARMA
IVIPIN CHAWLA
ICS(COMM) 5278/2021]MRS AMEET BHATIA [VINAYAK 0810522185  [vinayakmarvah@gmail.com [15.12.21 13.12.21
IAND OTHER VSIMARWAH
[DEVYANI
INTERNATIONAL LTD
ICS(COMM)5245/21  [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21

[FINANCIAL  SERVICES
INDIA PVT LTD VS
RAHUL AND OTHERS

CS(COMM)5251/21  [DE LAGE LANDENJPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS

LOKENDRA KUMAR

IAND OTHERS

ICS(COMM)5254/21  [DE LAGE LANDENIPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
GOUTAM KUMAR AND
(OTHERS




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM)5260/21 |DE LAGE 0717522293
FINANCIAL  SERVICES
INDIA PVT LTD VS
KARNAIL SINGH AND|
(OTHERS

ICS(COMM)5264/21 [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS SHIV]
RAM AND OTHERS

parmanand.r@gmail.com 15.12.21 27.11.21

ICS(COMM)5267/21  [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS
IASHOK SINGH AND
(OTHERS

ICS(COMM)5268/21 [DE LAGE LANDENJPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
RAJENDRA PRASAD
IAND OTHERS

ICS(COMM)5273/21  [DE LAGE LANDENJPARMA NAND (9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL SERVICES]
INDIA PVT LTD VS
BRIJESH AND OTHERS

CS(COMM)5270/21  [DE LAGE LANDENJPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
IARVIND KUMAR SINGH
IAND OTHERS

ICS(COMM)5249/21  [DE LAGE LANDENIPARMA NAND [9717522293 parmanand.r@gmail.com 15.12.21 27.11.21
[FINANCIAL  SERVICES
INDIA PVT LTD VS
SURAJ KUMAR AND)
(OTHERS




District

Case No.

ICS(COMM) 5350/2021

Petitioner Name VS
Respondent Name

IM/S MALAYNATH PACK
TECH VS
TELECOM LIMITED

Advocate

ATUL KUMAR|
PRIMASINGH

Advocate
Nobile
Number

05555526556

Advocate email id

adv.akss@gmail.co

Date

ofDate of e-

Registration filing

16.12.21

15.12.21

IOMP(COMM)5353/21

M/S  ATC __ FOODS
PRIVATE LIMITED VS
UNION OF INDIA AND
OTHERS

GAURAV
IAGGARWAL

0999846566

liguravgg@gmail.com

16.12.21

14.12.21

lOMP(COMM)5354/21

M/S ATC FOODS|
PRIVATE LIMITED VS
[UNION OF INDIA AND
OTHERS

GAURAV
AGGARWAL

0999846566

liguravgg@gmail.com

16.12.21

14.12.21

IOMP(COMM)
5352/2021

IM/S ATC FOODS|
PRIVATE LIMITED VS§
[UNION OF INDIA AND
OTHERS

GAURAV
AGGARWAL

0999846566

liguravgg@gmail.com

16.12.21

14.12.21

OMP(1)
(COMM)5376/21

IM/S BANSAL CREDITSPRINCE JAIN

LIMITED VS
MOHAMMAD ZAHID,
IAND OTHERS

0953758528

princejainrop@gmail.com

17.12.21

15.12.21

IARB(A)(COMM)
5426/2021

INESTIVA HEALTH CAREJAMIT CHAUBEY

PRIVATE LIMITED VS
INEOGROWTH  CREDIT]
PRIVATE LIMITED

0918145757

amitchbg312gmail.com

18.12.21

17.12.21

ICS(COMM)
5388/2021

[EXPO FREIGHT P LTD VSM ASIF KHAN

IM/S BEST TANNING
INDUSTRIES PVT LTD

0810510565

[khanasifkhan333@gmail.com

18.12.21

13.12.21




District

Case No.

ICS(COMM) 5389/2021

Petitioner Name VS
Respondent Name

[EXPO FREIGHT P LTD VS
M/S ETHENIC ATTIRE
INDIA PVT LTD

Advocate

ASIF KHAN

Advocate
Nobile
Number

0810510565

Advocate email id

khanasifkhan333@gmail.com

Date

ofDate of e-

Registration filing

18.12.21

13.12.21

OMP(COMM)
5455/2021

IM/S ASHA ENTERPRISES

IMETRO
CORPORATION LTD

RAIL

SANJAY

PVI LTD VS DELHIBANSAL

0810959432

mail2sanjaybansal@yahoo.co
m

21.12.21

18.12.21

ICS(COMM) 5541/2021

[FFAT PARVEEN
HOTEL QUEEN ROAD
PVT LTD

VSMOHD

SHADAM

0650868890

mohammadshadam@yahoo
.in.

21.12.21

18.12.21

IOMP(I)
(COMM)5506/21

BROMPTON LIFESTYLE]
BRANDAS PVT LTD V§
RIVERIA' COMMERCIAL
DEVELOPERS LTD

INIKHIL KOHLI

0899522224

info@dsnrlegal.com

20.12.21

18.12.21

lOMP(I)
(COMM)5507/21

BERKLEY BEAUTY]
BRANDS PVT LTD VS
LTD VS RIVERIA
COMMERCIAL
DEVELOPERS LTD

INIKHIL KOHLI

0899522224

info@dsnrlegal.com

20.12.21

18.12.21

IOMP(I)
(COMM)5509/21

BURLINGTON LUZURY]
BRNADS PVT LTD VS§
RIVERIA' COMMERCIAL
DEVELOPERS LTD

INIKHIL KOHLI

0899522224

info@dsnrlegal.com

20.12.21

18.12.21

ICS(COMM) 5579/2021

KTC (INDIA) PVT LTD VS
IM/S HIMALAYAN]
IMOMAD KTC AND
OTHERS

JUNAID ALAM

8860888011

junaid@laljitm.in

22.12.21

17.12.21




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

ICS(COMM) 5575/2021[PUMA SE VS ISHASHI P OJHA[9891584230  [sojha@ranaip.com 22.12.21 20.12.21
SPORTS

ICS(COMM) 5596/2021]M/S LAMONFA SRI VSGAUTAM 0033936525  [gautam@mimansalaw.in 22.12.21 21.12.21
IVINOD PATIL DHAMIJA

OMP (I) (COMM)HDFC BANK LTD VS [RAJEEV 0811843931 ranjanandcompany@gmail.co [22.12.21 10.12.21

5602/21 BALRAM SOMATIYA [RANJAN m

ICS(COMM) 5642/2021RAJESH SHARMA VSSERAJ AHMAD (9810666151 ahmadserajioo@gmail.com  [23.12.21 21.12.21
TARUNVIR SINGH
IMAYAL

OMP (I) (COMM)BANSAL CREDITSPRINCE JAIN 9953758528  |princejainrop@gmail.com 23.12.21 21.12.21

5641/21 LIMITED VS ASHOK]
[KUMAR & OTHERS

cs(COMM) 5636/2021 [BULGARI ~ SPA VSK.G BANSAL 00900605966  [unitedmark@unitedipr.com [23.12.21 21.12.21
RIBBONS JEWELLERY &
ANOTHER

CS(COMM) 5722/2021|CENTRAL  BANK  OFRSUNIL KUMAR [9891653312  [kumarsunil679@gmail.com  [24.12.21 23.12.21
INDIA VS M/S AMITOZ
[HOSPITALITY SERVICES




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS(COMM) 5720/2021M/S DAGA TRADINGSANJAY
COMPANY PVT LTD VSKUMAR
IM/S P S INFRABUILDMISHRA

PRIVATE LIMITED

0818336108  [sanjayk.advocate@gmail.com [23.12.21 21.12.21

ICS(COMM) 5712/2021[ASHOK KUMAR JAIN|S K JAIN 0810300955  [skjainandassociates| 24.12.21 21.12.21
PROP M/S NEW TECH @gmail.com
(INDIA) VS DELHI]
DEVELOPMENT
IAUTHORITY

ICS(COMM) 5714/2021[DE LAGE LANDENMANOJ KUMAR|9868650379 manojkr_singh@hotmail.com [24.12.21 20.11.21
FINANCIAL SERVICES
INDIA PVT LTD VS

JAGPAL
OMP(I)(COMM) IM/S SAGAR  RATNAIAMAN VASISHT|8233119499  [vashishth.lex@gmail.com 24.12.21 18.12.21
5717/2021 RESTAURANTS PRIVATE]

LIMITED VS M/S

IMAHABALI

[ENTERPRISES AND ANR
ICS(COMM) 5719/2021[M/S NORTHERN STEELSSANJAY 0818336108  [sanjayk.advocate@gmail.com [23.12.21 21.12.21

IAND GENERAL MILLSKUMAR
PVIT LTD VS M/S P SMISHRA
INFRABUILD PRIVATE]
LIMITED

ICS(COMM) IM/S GRIPPLE HANGERS|SUKUN K S[7290834320 [satyammishrai81@gmail.com [24.12.21 23.12.21
5608/2021 IAND JOINERS SYSTEMS|ICHANDELE
(D(PVT LTD VS SANJEEV|
[BORDOLOI

CS(COMM) 5723/2021[0 ENERGY[SARTHAK 8860189345 [sarthakgupta.advocate@gmail. [24.12.21 23.12.21
INNOVATIONS PRIVATE|GUPTA com
LIMITED VS
IVEDANGSOFT PRIVATE]
LIMITED

12 SH. PREM KUMARSOUTH OMP (DHDFC BANK LTD VSRAJEEV 8285002845 [sanjeev.pathak@sreslegal.com [1/12/2021 1/12/2021
BHARTWAL, (COMM)/2339/2021 [SHIVA PACKERS KUMAR

DJ (COMMERCIAL)- RANJAN(P),
01




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

OMP (DHDFC BANK LTD VSRAJEEV 8285002845 [sanjeev.pathak@srcslegal.com [1/12/2021 1/12/2021
(COMM)/2340/2021 [FARMAN HUSSAIN IKUMAR
RANJAN(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [1/12/2021 1/12/2021
(COMM)/2338/2021 |[DEEPA KUMAR(P),
BRAHAMPRAKASH 7795
OMP (DHDFC BANK LTD VSRAJEEV 8285002845 [sanjeev.pathak@sreslegal.com [1/12/2021 1/12/2021
(COMM)/2341/2021 |DEVINDER CHAUHAN |KUMAR
RANJAN(P),
ICS (COMM)/390/2021]M/S INTERARCH|Kajal Kumari(P), [7073011531 aditya142 @gmail.com 2/12/2021 2/12/2021

BUILDING PRODUCTS
PVT LTD Vs M/S RATTAN]|
SINGH BUILDERS PVT]

L TH

CS (COMM)/391/2021|[HEMANT VASANDHI VSMANISH 8376049807 |advocateashok.1@gmail.com [2/12/2021 2/12/2021
SM CREATIVE[DHIR(P),
[ELECTRONIC LIMITED

ICS (COMM)/392/2021[SOUTH DELHIShikhar 8376049807 |advocateashok.1i@gmail.com [2/12/2021 2/12/2021
IMUNICIPAL Singhal(P),

CORPORATION Vs M/S
SHRI SAI NATH;

ENTERPRICES

ICS (COMM)/389/2021[SERVOTECH IShivam 8376049807 |advocateashok.1@gmail.com [2/12/2021 2/12/2021
ELECTRICALS PVT LTD{Shukla(P),
Vs KUDOS]
LABORATORIES INDIA

ICS (COMM)/393/2021[SHRI LAKHAN SINGH Vs 7073011531 aditya142 @gmail.com 2/12/2021 2/12/2021
SHRI PARMESHWAR|
JANA

ICS (COMM)/394/2021SUPARSHVA SWABSISHRAVAN 26843455 unitedmark@unitedipr.com [2/12/2021 2/12/2021

INDIA Vs M/S TULIPKUMAR
TISSUE BANSAL(P),




District

Case No.

OMP )
(COMM)/2342/2021

Petitioner Name VSAdvocate
Respondent Name

HDFC BANK LTD Vs
KALU RAM 9347

SANJEEV
KUMAR(P),

Advocate
Nobile
Number

8285002845

Advocate email id

sanjeev.pathak@srcslegal.com

Date

ofDate of

Registration filing

2/12/2021

2/12/2021

e-

OMP @)
(COMM)/2343/2021

[HDFC BANK LTD Vs
IAMIT KUMAR 6757

SANJEEV
KUMAR(P),

8285002845

sanjeev.pathak@srcslegal.com

2/12/2021

2/12/2021

OMP @
(COMM)/2344/2021

HDFC BANK LTD Vs
TARANNUM
JAMALUDDIN 8892

SANJEEV
KUMAR(P),

8285002845

sanjeev.pathak@srcslegal.com

2/12/2021

2/12/2021

ICS (COMM)/396/2021

TFFCO CROP
SCIENCE PRIVATE]
LIMITED Vs MP KISAN]|
BAZAAR THR DEEPAK]

MC

IShubham
Saigal(P),

0407223688

shubamsaigalo6.gmail.com

3/12/2021

3/12/2021

ICS (COMM)/399/2021

ITET ANINI A
IFFCO MC CROP
SCIENCE PRIVATE]
LIMITED Vs PABITRA|

JANA THR PABITRA

IShubham
Saigal(P),

0407223688

shubamsaigalo6.gmail.com

3/12/2021

3/12/2021

CS
(COMM)/400/2021

IANA
TIFFCO MC CROP
SCIENCE PRIVATE]
LIMITED Vs MONDAL

AND

FERTILIZER
EERTII IZER)

IShubham
Saigal(P),

0407223688

shubamsaigalo6.gmail.com

3/12/2021

3/12/2021

ICS (COMM)/397/2021

SANNEVA
TFFCO MC CROP
SCIENCE PRIVATE
LIMITED Vs MS SHRI|

KRASHI

IANNAPURNA
KENDRA THR DINESH

IShubham
Saigal(P),

0407223688

shubamsaigalo6.gmail.com

3/12/2021

3/12/2021

ICS (COMM)/398/2021

IFFCO MC CROP]
SCIENCE PRIVATE|
LIMITED Vs SRI RENUKA|

FERTILIZERS
PESTICTNES THR

IShubham
Saigal(P),

0407223688

shubamsaigalo6.gmail.com

3/12/2021

3/12/2021

[EX/343/2021

M/S CHOLAMANDALAM
INVESTMENT AND
FINANCE COMPANY]
PVILTD Vs DEO SONS

[VANDANA
KUMARI(P),

TR ANISPORT

8860455133

stshmshr8@gmail.com

3/12/2021

3/12/2021




District

Case No.

[EX/344/2021

Petitioner Name VS
Respondent Name

IM/S CHOLAMANDALAM

Advocate

'ANDANA

Advocate
Nobile
Number

8860455133

Advocate email id

stshmshr8@gmail.com

Date

ofDate of

Registration filing

3/12/2021

3/12/2021

INVESTMENT ANDIKUMARI(P),
[FINANCE COMPANY]
PVILTD Vs M/S V K
TR ANSPAORT
ICS (COMM)/404/2021M/S TRADOON AGRO|PRASHANT 8860455133  [stshmshr8@gmail.com k/12/2021 1/12/2021
PRODUCTS PVT LTD Vs RBATRA(P),
K SINGH
OMP (DIYES BANK VSIKUNAL 0058726491  [jangraadvocate@gmail.com  [7/12/2021 [7/12/2021
(COMM)/2387/2021 [SARABJEET SINGH IMAKHIJA(P),
OMP (D[YES BANK Vs ASHUTOSH|KUNAL 0058726491  [jangraadvocate@gmail.com  [7/12/2021 [7/12/2021
(COMM)/2391/2021 [SRIVASTAVA IMAKHIJA(P),
OMP (D[YES BANK Vs GULREZKUNAL 0058726491  [langraadvocate@gmail.com  [7/12/2021 7/12/2021
(COMM)/2388/2021 [FAIZAN IMAKHIJA(P),
OMP (DIYES BANK Vs RAJESH|KUNAL 0058726491  [jangraadvocate@gmail.com [7/12/2021 [7/12/2021
(COMM)/2392/2021 [SINGH IMAKHIJA(P),
IOMP (DIYES BANK Vs SAKET[KUNAL 0058726491  [langraadvocate@gmail.com [7/12/2021 [7/12/2021
(COMM)/2389/2021 [SINHA IMAKHIJA(P),
IOMP (DYES BANK Vs SAMASUIJKUNAL 0058726491  [langraadvocate@gmail.com [7/12/2021 [7/12/2021
(COMM)/2390/2021 [HAZAN IMAKHIJA(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [8/12/2021 8/12/2021
(COMM)/2393/2021 [LILLU RAM 5192 [KUMAR(P),




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [8/12/2021 8/12/2021
(COMM)/2394/2021 [RANJANA KANT 1849 [KUMAR(P),
ICS (COMM)/411/2021 |[STATE BANK OF INDIAISHIV KUMAR[9999906303 [aupadhyay11.hotmail.com 8/12/2021 8/12/2021
Vs PURAN LALTYAGI(P),
DECEASED THROUGH
LEGAL HEIRS
ICS (COMM)/410/2021[SEHRAWAT GASISHALINI 7073011531 adityai42 @gmail.com 8/12/2021 8/12/2021
IAGENCY Vs MS TIVOLISENGAR(P),
GARDEN RESORT
OMP (DBAJAJ FINANCE LTD VslArun Kumar9971177170 amitabhavelgal@gmail.com [10/12/2021 [10/12/2021
(COMM)/2400/2021 [RAKESH TRIPATHI [Sharma(P),
OMP (DBAJAJ FINANCE LTD VslArun Kumari9971177170 amitabhavelgal@gmail.com [i10/12/2021 [10/12/2021
(COMM)/2401/2021 |AIR GURU TRAVELSharma(P),
SOLUTIONS PVT LTD
ICS DJ/606/2021 M S LAXMIYatin Kapur(P), [8376049807 [|advocateashok.i@gmail.com [13-12-2021 [13-12-2021
[ENTERPRISES Vs LOUIS
DREYFUS CO INDIA PVT]
LTD AND ORS
ICS (COMM)/419/2021(GABRIEL INDIAVARSHA 8376049807  [advocateashok.1@gmail.com [14-12-2021  [14-12-2021
LIMITED Vs UM LOHIHA[IYER(P),
TWO WHEELER]
PRIVATE LIMITED
IOMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@sreslegal.com [15-12-2021  [15-12-2021
(COMM)/2406/2021 [KAVITA SHARMA 2438 |[KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [15-12-2021  [15-12-2021
(COMM)/2405/2021 [SHIV KUMAR 8654 [KUMAR(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

OMP (D[YES BANK Vs MANDISH[SACHIN 0811015339 Katyalsachin2oo8@gmail.com [16-12-2021  [16-12-2021
(COMM)/2414/2021 [KUMAR IKATYAL(P),
OMP (D[YES BANK Vs RAHULSACHIN 0811015339 Katyalsachin2oo8@gmail.com [16-12-2021  [16-12-2021
(COMM)/2413/2021 [SAINI KATYAL(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  j17-12-2021
(COMM)/2422/2021 |RENU SHARMA 0887 [KUMAR(P),
OMP (DHDFC BANK LTD Vs SNGISANJEEV 8285002845 |sanjeev.pathak@srcslegal.com [17-12-2021  j17-12-2021
(COMM)/2423/2021 [FLEET SOLUTIONS 9961 [KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  [17-12-2021
(COMM)/2424/2021 [RAJESH JAISWAL 7951 |[KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [|sanjeev.pathak@srcslegal.com [17-12-2021  J17-12-2021
(COMM)/2429/2021 [URFAN FAROOQ 8236 |[KUMAR(P),
IOMP (DHDFC BANK LTD Vs SNGISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  [17-12-2021
(COMM)/2430/2021 [FLEET SOLUTIONS 0219 [KUMAR(P),
IOMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@sreslegal.com [17-12-2021  [17-12-2021
(COMM)/2425/2021 |[UMESH KUMAR SETHKUMAR(P),
3004
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  [17-12-2021
(COMM)/2431/2021 |ANKUR POPLI 5292 [KUMAR(P),
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OMP (D[HDFC BANK LTD Vs SNGISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  [17-12-2021
(COMM)/2426/2021 [FLEET SOLUTIONS 1124 [KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  [17-12-2021
(COMM)/2432/2021 [PRAKRITI INBOUND PKUMAR(P),
LTD 2910
OMP (D[HDFC BANK LTD Vs SNGISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [17-12-2021  j17-12-2021
(COMM)/2427/2021 [FLEET SOLUTIONS 0873 [KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 |sanjeev.pathak@srcslegal.com [17-12-2021  j17-12-2021
(COMM)/2433/2021 [MUKUL SHARMA 7675 |[KUMAR(P),
ICS (COMM)/421/2021|ACE FURNITURE[HARSH 8376049807 |advocateashok.i@gmail.com [17-12-2021  [17-12-2021
SOLUTIONS PVT LTD VSAGARWAL(P),
HILIFE FURNITURE PVT]
LTD
ICS (COMM)/422/2021{IFFCO MC CROPShubham 0407223688  [shubamsaigalo6.gmail.com 17-12-2021  [17-12-2021
SCIENCE PRIVATESaigal(P),
LIMITED Vs IFFDC
TOTANALA SUNIL
INMATTV THR SITNITT
IOMP (DIELECTRONICA FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [17-12-2021  [17-12-2021
(COMM)/2428/2021 [LIMITED Vs LUCENTKUMAR(P),
ENGG THROUGH ITS
[PROPRIETOR PRANAV|
ETATTETANT
EX/366/2021 M/S KOTAK MAHINDRAIAMIT KUMAR[9999906303 [aupadhyay11.hotmail.com 18-12-2021  [18-12-2021
BANK LTD Vs JAIVATS(P),
INARAYAN
[Misc DJ/39/2021 IMONIKA ANIL KUMARISANJIV KUMARI9999906303 [aupadhyay11.hotmail.com 20-12-2021 [20-12-2021
Vs TOYOTA FINANCIALICHAUDHARY(P
SERVICES INDIA LTD ,
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CS (COMM)/424/2021E COM FEEDER|LOKESH NATH|9999906303 [aupadhyay11.hotmail.com 20-12-2021  [20-12-2021
THROUGH ITS SOLEJHA(P),
PROPRIETOR ASHWANI
GOEL Vs CENTRAL
M/AREFHOTTISTNICY
[EX/368/2021 HDFC BANK LTD Vs OM|Deep Kamal(P), [8376049807 [advocateashok.i@gmail.com [20-12-2021 [20-12-2021
PRAKASH MEENA
ICS (COMM)/423/2021[KAUSHAL KISHORISHRAM VIRI9999939428 [kiranjaic@gmail.com 20-12-2021  [20-12-2021
TYAGI Vs JAYANT|VATS(P),
[BHANDARI
OMP IM/S GATI KAUSAR|VIVEK 00909939428  [kiranjaic@gmail.com 21-12-2021  [21-12-2021
(COMM)/73/2021 INDIA LTD Vs BK|GUPTA(P),
STRUCTURAL
CONTRACTS PVT LTD
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2439/2021 [Vs MOHD TANVIR ALAMIKUMAR(P),
1059
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2436/2021 [Vs TUSHAR GUPTA 0439 [KUMAR(P),
IOMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2435/2021 [Vs TRAVEL FAIR INDIAKUMAR(P),
PRIVATE LIMITED 5997
IOMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2440/2021 [Vs KESHAV KUMARKUMAR(P),
[KHATRI 2674
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2437/2021 [Vs MOHAN LAL 8394 [KUMAR(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

OMP (DIDFC FIRST BANK LTDSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2441/2021 [Vs GAURAV SINGH 0730 [KUMAR(P),
ICS (COMM)/426/2021STATE BANK OF INDIANAZIA 0818030800  [induslegalia@gmail.com 21-12-2021  [21-12-2021
Vs OMBIR KUMAR [PARVEEN(P),
[EX/371/2021 [HDFC BANK LIMITED VsMANISH 0009939428  [kiranjaic@gmail.com 21-12-2021  [21-12-2021
SANTOSH KUMAR SHANKAR
VERMA(P),
OMP (DIDFC FIRST BANK LTD[SANJEEV 8285002845 |sanjeev.pathak@srcslegal.com [21-12-2021  [21-12-2021
(COMM)/2438/2021 [Vs CHOTU KUMAR 7272 [KUMAR(P),
ICS (COMM)/427/2021|STATE BANK OF INDIAINAZIA 0818030800  [induslegalia@gmail.com 21-12-2021  [21-12-2021
Vs RANVEER SINGH [PARVEEN(P),
ICS (COMM)/429/2021[STATE BANK OF INDIANAZIA 0818030800 [induslegalia@gmail.com 21-12-2021  [21-12-2021
Vs AMIR KHAN PARVEEN(P),
ICS (COMM)/428/2021STATE BANK OF INDIANAZIA 0818030800  [induslegalia@gmail.com 21-12-2021  [21-12-2021
Vs SURYA PRAKASH PARVEEN(P),
ICS (COMM)/434/2021STATE BANK OF INDIANAZIA 0818030800  [induslegalia@gmail.com 02-12-2021 [22-12-2021
Vs AMAN KUMAR [PARVEEN(P),
ICS (COMM)/433/2021[STATE BANK OF INDIANAZIA 0818030800  [induslegalia@gmail.com 02-12-2021 [22-12-2021
Vs HARI OM YADAV [PARVEEN(P),
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OMP (D[TOYOTA FINANCIA 0058726491  [jlangraadvocate@gmail.com  [22-12-2021 [22-12-2021
(COMM)/2455/2021 [SERVICES INDIA LTD VSKUMAR(P),
SUNIL MAGAN 1138449
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [22-12-2021  [22-12-2021
(COMM)/2456/2021 [Vs MANOJ KUMAR 4438 [KUMAR(P),
[EX/376/2021 HDFC BANK LTD VsDeep Kamal(P), 9971177170 amitabhavelgal@gmail.com [22-12-2021  [22-12-2021
SURAT SINGH
[EX/375/2021 DELHI TRANSPORTISOUMITRA 8285002845 [sanjeev.pathak@srcslegal.com [22-12-2021  [22-12-2021
CORPORATION VSICHATTERJEE(P
SECUITY CUM),
[DETECTIVE SERVICES
OMP (D[YES BANK Vs VINODSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-12-2021  [23-12-2021
(COMM)/2468/2021 [KUMAR 9915 [KUMAR(P),
OMP (DIYES BANK Vs HASEEN|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-12-2021  [23-12-2021
(COMM)/2469/2021 |[AHMED 6592 [KUMAR(P),
IOMP (DIYES BANK Vs MAHAVIR|[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-12-2021  [23-12-2021
(COMM)/2464/2021 [|SINGH 6731 [KUMAR(P),
IOMP (DIYES BANK Vs ROSHAN|KUNAL 0058726491  [langraadvocate@gmail.com  [23-12-2021  [23-12-2021
(COMM)/2466/2021 [LAL IMAKHIJA(P),
OMP (D[YES BANK Vs MUKESH|KUNAL 0058726491  [langraadvocate@gmail.com  [23-12-2021  [23-12-2021
(COMM)/2470/2021 [KUMAR IMAKHIJA(P),
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OMP (D[YES BANK Vs GURMEETIKUNAL 0058726491  [jlangraadvocate@gmail.com  [23-12-2021  [23-12-2021
(COMM)/2465/2021 [SINGH IMAKHIJA(P),
OMP (D[YES BANK Vs KAVITA[KUNAL 0058726491  [jlangraadvocate@gmail.com  [23-12-2021  [23-12-2021
(COMM)/2467/2021 [KAMATH IMAKHIJA(P),
OMP (D[YES BANK Vs MANNUKUNAL 0058726491  [jangraadvocate@gmail.com  [23-12-2021 [23-12-2021
(COMM)/2461/2021 [KUMAR IMAKHIJA(P),
[EX/378/2021 [KOTAK MAHINDRAAJAY UPPAL(P),|9971177170 amitabhavelgal@gmail.com  [23-12-2021  [23-12-2021

PRIME LTD Vs TUSHAR|

PRADEEP MAHADIK
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-12-2021  [23-12-2021
(COMM)/2462/2021 [Vs POOJA CHOUDHARY|KUMAR(P),

3948
OMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-12-2021  [23-12-2021
(COMM)/2463/2021 [Vs JAYRAMIKUMAR(P),

CHANDERMAR 8481
IOMP (DIDFC FIRST BANK LTD|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [23-12-2021  [23-12-2021
(COMM)/2460/2021 [Vs AMIT CHOUDHARYKUMAR(P),

6909
IOMP (DM/S MADHU MOTORSSURABHI 0407225986  [surabhidiwan@gmail.com 23-12-2021 [23-12-2021
(COMM)/2459/2021 [THROUGH ITSIDIWAN(P),

[PROPRIETOR Vs EICHER|

IMOTORS LTD
OMP IVANSHIKA BHAGWAN 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/74/2021 [ENTERPRISES Vs TATAUJHA(P),

CAPITAL FINANCIAL

SERVICES LTD
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ICS (COMM)/436/2021|RAJNISH SHARMA VSMINATI 0856234564  |murarii23adv@gmail.com 24-12-2021  [24-12-2021
PIYUSH SHARMAMURARI(P),
IDIRECTOR OF TIITAN|
HOLDING INDIA PVT]
I TH
OMP (D[YES BANK Vs TIME 2[SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2489/2021 [TIME MOVERS ANDKUMAR(P),
(CARGO LLP 0843
OMP (DIYES BANK VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2490/2021 [KARANDEEP SINGHKUMAR(P),
JAGGI 6519
OMP (DIYES BANK Vs JAI SINGH|SANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2487/2021 |4478 KUMAR(P),
OMP (D[YES BANK Vs GAURAVISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2488/2021 [DUBEY 5600 [KUMAR(P),
OMP (D[YES BANK Vs LATE SHRISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2486/2021 [KAMAL KUMAR 9388 [KUMAR(P),
IOMP (DIYES BANK Vs LATE SHRISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2484/2021 |[KAMAL KUMAR 0370 [KUMAR(P),
OMP (D[YES BANK Vs LATE SHRISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [24-12-2021  [24-12-2021
(COMM)/2485/2021 |[KAMAL KUMAR 0351 KUMAR(P),
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SH. VINAY KUMAR|
KHANNA, DISTRICT]
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(COMMERCIAL
COURT)-02

District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

e-

ICS(COMM)/388/21  |[Roshni Khattar Vs. ManojBakshi 0873089960 01.12.2021 01.12.2021
Bedi [Tajeshwar Singh
[Misc DJ/37/21 Global Fillers LLP and OrsJDeepak Kemani (8860967098 |adv.deepakkemni@gmail.com [01.12.2021 01.12.2021
Vs. EMU Lines Pvt Ltd
lOMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2327/21 India Ltd Vs. Shoryal
IAgarwal
OMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2328/21 India Ltd Vs. Tranzlease
Holdings India Pvt Ltd
IOMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2329/21 India Ltd Vs. Pramod|
[Kumar
IOMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2330/21 India Ltd Vs. Dhani Ram
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Number

IOMP(I) Toyota Financial ServiceslRahul Bhardwaj [8376049807
(COMM)/2331/21 India Ltd Vs. Roshan Lal

advocateashok.1@gmail.com |01.12.2021 23.11.2021

OMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2332/21 India Ltd Vs. Phool Singh

lOMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2333/21 India Ltd Vs. Sunil Kumarj

'Yadav
OMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2334/21 India Ltd Vs. Yogesh|

[Kumar
IOMP(I) Toyota Financial ServicesRahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [01.12.2021 23.11.2021
(COMM)/2335/21 India Ltd Vs. Sugandhim|

Food and Catering Pvt Ltd
IOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [01.12.2021 01.12.2021
(COMM)/2336/21 India Ltd Vs,

Subramaniam Rajeshwarfj
Tyer




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

OMP(I) Toyota Financial ServicesRajesh Jangra (9958726491
(COMM)/2337/21 India Ltd Vs. Mayun

jangraadvocate@gmail.com  |01.12.2021 01.12.2021

IMachchhindra Magar

[EX-340/21 HDFC Bank Ltd VsJfSanjeevPathak [8285002845 [|sanjeev.pathak@srcslegal.com [02.12.2021  [11.11.2021
Samshuddin Juhurdin

[EX-341/21 HDFC Bank Ltd Vs. AbhayfSanjeev Pathak [8285002845 [|sanjeev.pathak@srcslegal.com [02.12.2021  [18.11.2021
[Kumar

OMP(I) HDFC Bank Ltd Vs. ShivfSanjeev Pathak (8285002845 |sanjeev.pathak@srcslegal.com [02.12.2021  [01.12.2021

(COMM)/2345/21 [Kumar

lOMP(I) HDFC Bank Ltd Vs. MohdSanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [02.12.2021  [02.12.2021
(COMM)/2346/21 Faryad Qureshi

IOMP(I) HDFC Bank Ltd Vs. SumitfSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [02.12.2021  [02.12.2021
(COMM)/2347/21 Tyagi
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OMP(I) HDFC Bank Ltd VsfSanjeevPathak (8285002845 [|sanjeev.pathak@srcslegal.com [02.12.2021  [02.12.2021
(COMM)/2348/21 Suman Sanjay Singh
OMP(I) HDFC Bank Ltd Vs. PoojajSanjeev Pathak (8285002845 |sanjeev.pathak@srcslegal.com [02.12.2021  [02.12.2021
(COMM)/2349/21 [Harichand Tomar
[FX-345/21 Trade International Huf &ICON 0f0810260246  [info@iconofhumanity.com 03.12.2021  [03.12.2021
Anr. Vs. RajiviHumanity
[Pharmaceuticals & Ors.
CS(COMM)/395/21 [Harjeet Kaur Vs. Southl[Vikas Sharma [9810566116 advocatevikassharmai@gmail. [03.12.2021  [22.11.2021
Delhi Muncipal com
Corporation
IOMP(I) HDFC Bank Ltd Vs. PoojajSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [03.12.2021  [03.12.2021
(COMM)/2350/21 [Harichand Tomar
lOMP(I) HDFC Bank Ltd Vs. Rasaid[Rahul Bhardwaj [8376049807 |advocateashok.i@gmail.com [03.12.2021  [25.11.2021
(COMM)/2351/21 Choudhary
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OMP(I) HDFC Bank Ltd VsJRanjan 0811843931 ranjan.and.comapnay@gmail.c|03.12.2021  [29.11.2021
(COMM)/2352/21 Ragghubir Singh Mathru om
OMP(I) HDFC Bank Ltd Vs. Sajid[Ranjan 0811843931 anjan.and.comapnay@gmail.c[03.12.2021  [29.11.2021
(COMM)/2353/21 INizamuddin lom
lOMP(I) [HDFC Bank Ltd Vs. AnkurjRanjan 0811843931 ranjan.and.comapnay@gmail.c|03.12.2021  [29.11.2021
(COMM)/2354/21 |Arora lom
OMP(I) Sagar Ratna RestaurantsAman Vasisth  [8233119499  [vashisth.lex@gmail.com 03.12.2021  [03.12.2021
(COMM)/2359/21 Pvt Ltd Vs. Mahabalil
[Enterprises
EX-346/21 Cholamandalam [Vandana Kumar [9810333703  [vandanaharit@gmail.com 04.12.2021  [03.12.2021
Investment and Finance
Coy Ltd Vs. Shahid Khan Al
and Anrs.
CS(COMM)/401/21  [IFFCO-MC Crop SciencefShubham Saigal [9407223688 |shubhamsaigalo6@gmail.com [04.12.2021  [03.12.2021
Pvt Ltd Vs. Ranjajif
Mondal
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Respondent Name Nobile Registration filing
Number

CS(COMM)/402/21  |[Somnath Bajaj Vs.JArjun Sehgal 0009022341 [arjunsehgal.ir@gmail.com 04.12.2021  03.12.2021
[Flowcool India Pvt Ltd
CS(COMM)/403/21 |Somnath Bajaj Vs. Flow-Arjun Sehgal 0009022341 larjunsehgal.ir@gmail.com 04.12.2021  03.12.2021
[Tech Air Pvt Ltd
lOMP(I) HDFC Bank Ltd VsJ|Ranjan 0811843931 ranjan.and.comapnay@gmail.cl04.12.2021  [01.12.2021
(COMM)/2360/21 Mehardin Khan lom
OMP(I) HDFC Bank Ltd Vs. IshwarfRanjan 0811843931 anjan.and.comapnay@gmail.c(04.12.2021  01.12.2021
(COMM)/2361/21 Singh lom
IOMP(I) [HDFC Bank Ltd Vs. AmanfRanjan 0811843931 ranjan.and.comapnay@gmail.c|04.12.2021 01.12.2021
(COMM)/2362/21 [Kumar lom
IOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [04.12.2021  [04.12.2021
(COMM)/2363/21 India Ltd Vs. Satish Kumarj
Gaba
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OMP(I) Toyota Financial ServiceslRajesh Jangra (9958726491  [jangraadvocate@gmail.com |04.12.2021  |04.12.2021
(COMM)/2364/21 India Ltd Vs. Omender
[Kumar
OMP(I) [Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com |04.12.2021  |04.12.2021
(COMM)/2365/21 India Ltd Vs. Gauravi
Dubey
lOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com |04.12.2021  |04.12.2021
(COMM)/2366/21 India Ltd Vs. Anil Gangwarj
OMP(I) [Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com |04.12.2021  |04.12.2021
(COMM)/2367/21 India Ltd Vs. Suresh|
Chandra
IOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [04.12.2021  [04.12.2021
(COMM)/2368/21 India Ltd Vs. Ravindra
Phool Singh
[EX-347/21 IIOFL Finance Ltd VsJ|F Alam 0818485541  [f.alam@trulegal.co.in 06.12.2021  02.12.2021
Focus Imaging & Research|
Centre Pvt Ltd
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CS(COMM)/405/2021 [Metals India Vs. PCI Ltd  [Anand Singhi9582453328 |anand.sengar@vlo.co.in 06.12.2021  [03.12.2021
Sengar
ICS(COMM)/406/2021 [FFCO-MC Crop SciencefShubham Saigal |9407223688 |shubhamsaigalo6@gmail.com [06.12.2021  |04.12.2021
Pvt Ltd Vs. MP Kisan|
[Bazar
lOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [06.12.2021  |06.12.2021
(COMM)/2380/21 India Ltd Vs. Sunil Kumarj
Raghav
OMP(I) [Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [06.12.2021  [06.12.2021
(COMM)/2381/21 India Ltd Vs. Pratikha Das
IOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [06.12.2021  [06.12.2021
(COMM)/2382/21 India Ltd Vs. Pankaj
Sadhanidhar
IOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [06.12.2021  [06.12.2021
(COMM)/2383/21 India Ltd Vs. Unicast
IAutotech Pvt Ltd
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Number

OMP(I) [Toyota Financial ServicesRajesh Jangra (9958726491  [jangraadvocate@gmail.com [06.12.2021  [06.12.2021
(COMM)/2384/21 India Ltd Vs. Unicast
IAutotech Pvt Ltd
CS(COMM)/407/21 [Bilz Investments Ltd Vs|Hemant Kumar (9953740810 [contact@chambershk.in 07.12.2021  [26.11.2021
Sewa Steel Pvt Ltd
ICS(COMM)/408/21 [Realistic Realtors Pvt Ltd[The Legisto810444657  |legistauxiliary@gmail.com 07.12.2021  [20.11.2021
Vs. ANL Workspaces PvAuxiliary
Ltd
OMP(I) [Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [07.12.2021  [06.12.2021
(COMM)/2385/21 India Ltd Vs. Naresh|
Pradhan
IOMP(I) Toyota Financial ServicesRajesh Jangra [9958726491  [jangraadvocate@gmail.com [07.12.2021 06.12.2021
(COMM)/2386/21 India Ltd Vs. Kirpal Singh
CS(COMM)/409/21 [Bank of India Vs. SaiSunil Sehrawat [9212190624 |delhilawyers76@yahoo.co.in [08.12.2021  [29.11.2021
power Controls




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM)/412/21  [IFFCO-MC Crop SciencefShubham Saigal |9407223688 |shubhamsaigalo6@gmail.com [08.12.2021  [06.12.2021
Pvt Ltd Vs. Lalganj Lagual
Samabay Krishi Unnayan|
Samiti Ltd

[EX-353/21 [Kotak Mahindra Bank Ltd[Veerupal 0599420804  |patinelawoffices@gmail.com [09.12.2021  [08.12.2021
Vs. Davinder

ICS(COMM)/413/21  [ICICI Bank Ltd Vs. DilipiChetna Bhalla 9818280772  |punitbhalla@gmail.com 00.12.2021  04.12.2021
[Kumar Tiwari

CS(COMM)/414/21  [Baagwan India Vs. Kissan|Sheetesh Khanna|g873834002 [sheeteshkhanna@gmail.com [09.12.2021  [16.11.2021
Seeds Pesticide Corner

CS(COMM)/415/21  |S.S. Buildtech Ventres Pvt|Lalit Sharma 0818772001  Jadv.lalitsharmaog@gmail.com [09.12.2021  |08.12.2021
Ltd Vs. Atul Goel & Anr.

ICS(COMM)/416/21  |Hyundai rotem CompanyDhananjay 0717718294 ray.dhananjay@gmail.com 00.12.2021  [07.12.2021
Vs. Harvinder Pal Singh/Bhaskar Ray
lAnand & Ors.




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

CS(COMM)/417/21  [Transtek Infoways Pvt LtdlPankaj Kumar (9958732424

Vs. Stesalit Systems Ltd

roy.pankaj@yahoo.co.in

09.12.2021 07.12.2021

OMP(I) Yes Bank Ltd Vs. AnilSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [09.12.2021  06.12.2021
(COMM)/2395/21 [Kumar Pathak

lOMP(I) Yes Bank Ltd Vs. Darshnan|Sachin Katyal 9811015339 katyalsachin2oo8@gmail.com [09.12.2021  [06.12.2021
(COMM)/2396/21 Saini

OMP(I) Yes Bank Ltd Vs. Kamlesh|Sachin Katyal [9811015339 katyalsachin2oo8@gmail.com [09.12.2021  06.12.2021
(COMM)/2397/21 |Arora

IOMP(I) Yes Bank Ltd Vs. RanjeetfSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [09.12.2021  |06.12.2021
(COMM)/2398/21 [Kumar Rana

[EX-355/21 IM.D. EngineeringNiraj Singh 0810009829  |nirajsinghadv@gmail.com 10.12.2021 03.12.2021
Company Vs. DS(
Engineering Pvt Ltd




District Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM)/418/21  |Deepak Vs. Satish ChandralDhananjai Jain [23388689 projuris@rediffmail.com 14.12.2021 08.12.2021
Mishra

OMP(I) HDFC Bank Ltd VsJ|SanjeevPathak [8285002845 |sanjeev.pathak@srcslegal.com [15.12.2021 15.12.2021

(COMM)/2402/21 [Devendra Singh

lOMP(I) HDFC Bank Ltd Vs. RohitfSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [15.12.2021 15.12.2021

(COMM)/2407/21 [Panwar

OMP(I) HDFC Bank Ltd VsJ|SanjeevPathak [8285002845 [|sanjeev.pathak@srcslegal.com [15.12.2021 15.12.2021

(COMM)/2409/21 Manwendra Kumar

IOMP(I) HDFC Bank Ltd Vs. RenufSanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [15.12.2021 15.12.2021

(COMM)/24010/21  PJai Bhagwan

OMP(I) HDFC Bank Ltd Vs. FitwellSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [15.12.2021 15.12.2021

(COMM)/24011/21 [Fastner




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

e-

OMP(I) HDFC Bank Ltd Vs. KiranfSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [15.12.2021 15.12.2021

(COMM)/24012/21  [Kumar Arya

OMP(COMM)/72/21 |BMP Metals Pvt Ltd Vs.Shobhit Jain 0818668068 jlawchambers.delhi@gmail.co16.12.2021 23.11.2021
[Kotak Mahindra Bank Ltd m

CS(COMM)/420/21 |Ajay Sikri Vs. BudhanMukesh Kumar [9810346487 |mukeshkjaj@gmail.com 17.12.2021 15.12.2021
Singh Tanwar

OMP(I) Yes Bank Ltd Vs. SKiSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [17.12.2021 16.12.2021

(COMM)/2415/21 Infratech

IOMP(I) Yes Bank Ltd Vs. Sajjan|Sachin Katyal [9811015339 katyalsachin2oo8@gmail.com [17.12.2021 16.12.2021

(COMM)/2416/21 [Kumar

lOMP(I) Yes Bank Ltd Vs. SatyabirjSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [17.12.2021 16.12.2021

(COMM)/2417/21 Singh




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

Vs. Sandeep Shreawat

om

OMP(I) IYes Bank Ltd Vs. Vinod|Sachin Katyal [9811015339 17.12.2021 16.12.2021
(COMM)/2418/21 [Kumar

OMP(I) Yes Bank Ltd Vs. DLHKSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [17.12.2021 16.12.2021
(COMM)/2419/21 Hardware & Paints House

lOMP(I) [HDFC Bank Ltd Vs. Sonam|Sanjeev Pathak (8285002845 [sanjeev.pathak@srcslegal.com [17.12.2021 17.12.2021
(COMM)/2420/21 Bhaskar

OMP(I) HDFC Bank Ltd Vs. SNGfSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [17.12.2021 17.12.2021
(COMM)/2421/21 Fleet Solutions

IOMP(I) [HDFC Bank Ltd Vs. RohitfSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [17.12.2021 17.12.2021
(COMM)/2434/21 IManchanda

[EX-363/21 Poonawalla Fincorp Ltd[Kaushtabh 7488537362  ladvocatedkaustabhg2@gmail.cf18.12.2021  [11.11.2021




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

[EX-364/21 Kotak Mahindra Bank LtdAmit Kumar Vats[8368668358 |amitkumar.294@rediffmail.co [18.12.2021 17.12.2021
Vs. Tejpal Chand & Ors. m
[EX-370/21 HDFC Bank Ltd Vs|Sunmit Agarwal (9953518347  [lawconnect@hotmail.com 20.12.2021  [20.12.2021

Yogendra Kumar

CS(COMM)/425/21 |A & B Promoters Pvt LtdRam Singh Bisht 9811203958  [rambisht25@gmail.com 20.12.2021  [20.12.2021
Vs. Vijay Kumar Srivastava

OMP(I) IDFC Bank Ltd Vs. PoojajSanjeev Pathak [8285002845 [|sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2442/21 Hari Prasad

IOMP(I) IDFC Bank Ltd Vs. RajfSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2443/21 [Kumar Bhagat

IOMP(I) IDFC Bank Ltd Vs. RitikalSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2444/21 Rani




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

IOMP(I) IDFC Bank Ltd Vs. MihirfSanjeev Pathak
(COMM)/2445/21 Ranjan

8285002845 [sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021

OMP(I) IDFC Bank Ltd Vs. AmitfSanjeev Pathak [8285002845 [|sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2446/21 Bhardwaj

lOMP(I) IDFC Bank Ltd Vs. PawanfSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2447/21 [Kumar

OMP(I) IDFC Bank Ltd Vs. JyotiSanjeev Pathak [8285002845 [|sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2448/21 Bhardwaj

IOMP(I) IDFC Bank Ltd Vs. ParasfSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2449/21 |Arora

IOMP(I) IDFC Bank Ltd Vs. HamzafSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
(COMM)/2450/21 [Khalid




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP(I) IDFC Bank Ltd VsfSanjeevPathak [8285002845 [|sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021

(COMM)/2451/21 Sidharth Verma

OMP(I) IDFC Bank Ltd Vs. AshokfSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021

(COMM)/2452/21 [Hariom

lOMP(I) IDFC Bank Ltd Vs. JavedfSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021

(COMM)/2453/21 IAhmed

[EX-372/21 Kotak Mahindra Bank LtdAnkur Katyal 0811809439  lankurkatyal@asklegal.co.in  [22.12.2021  [20.12.2021
Vs. Hemant Singh

EX-373/21 Vipps India (Delhi) Vs. SP[Ms. Kanikalg654847544  [kanikasinghog@gmail.com 22.12.2021 20.12.2021
Hospitalities & Ors. Singh

[EX-377/21 [HDFC Bank Ltd Vs. SureshjSumit Aggarwal (9953518347  |lawconnect@hotmail.com 22.12.2021 22.12.2021
[Kumar




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM)/430/21 [State Bank of India Vs|Rajeev Sagar 0810021846  |sagarandsagar@live.com 22.12.2021  [18.12.2021
[Pankaj Babu Yadav

CS(COMM)/432/21 [State Bank of India Vs|Rajeev Sagar 0810021846  |sagarandsagar@live.com 22.12.2021  [18.12.2021
Manoj Kumar

lOMP(I) IDFC Bank Ltd Vs. ManojfSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [22.12.2021  [20.12.2021

(COMM)/2454/21 Sah

OMP(I) IDFC Bank Ltd Vs. RajSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [22.12.2021  [22.12.2021

(COMM)/2457/21 [Kumar

IOMP(I) IDFC Bank Ltd Vs. AnilSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [22.12.2021 22.12.2021

(COMM)/2458/21 [Kumar Jain

ICS(COMM)/431/21  [Salman Khan Vs. JasleenfSarita Kumari (9810410835 |adv.tgssharma@gmail.com 22.12.2021  [21.12.2021
[Kaur




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

CS(COMM)/435/21  [Bulland Leasing & FinanceManjit =~ Kumar9968199198  |manjitpathakgo@gmail.com [22.12.2021  [20.12.2021
Pvt Ltd Vs. Ravi Bajpai &Pathak
IAnr.
OMP(I) Yes Bank Ltd Vs. JatalialSanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [23.12.2021  [22.12.2021
(COMM)/2471/21 Global ventures Ltd
lOMP(I) HDFC Bank Ltd Vs. ShriSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [23.12.2021  [22.12.2021
(COMM)/2472/21 Ram Logistic
OMP(I) HDFC Bank Ltd Vs. ShriSanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [23.12.2021  [22.12.2021
(COMM)/2473/21 [Ram Logistic
IOMP(I) IDFC First Bank Ltd Vs.J|Sanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [23.12.2021 22.12.2021
(COMM)/2474/21 [Pawan Kumar
IOMP(I) IDFC First Bank Ltd Vs.J|Sanjeev Pathak [8285002845 |sanjeev.pathak@srcslegal.com [23.12.2021 22.12.2021
(COMM)/2475/21 IAnkur Gupta




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP(I) Yes Bank Ltd Vs. Irfan|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [23.12.2021  [22.12.2021
(COMM)/2476/21 INazar Ahmed

OMP(I) Yes Bank Ltd Vs. Vinod|Sanjeev Pathak [8285002845 [sanjeev.pathak@srcslegal.com [23.12.2021  [22.12.2021
(COMM)/2477/21 [Kumar

IOMP(I) Yes Bank Ltd Vs. JagSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [24.12.2021 22.12.2021
(COMM)/2478/21 Mohan

IOMP(I) Yes Bank Ltd Vs. Shyam|Sachin Katyal [9811015339 katyalsachin2oo8@gmail.com [24.12.2021 22.12.2021
(COMM)/2479/21 Sunder

IOMP(I) IYes Bank Ltd Vs. MohitfSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [24.12.2021 22.12.2021
(COMM)/2480/21 Mittal

OMP(I) Yes Bank Ltd Vs. MukulSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [24.12.2021  [22.12.2021
(COMM)/2481/21 Chaudhary

IOMP(I) Yes Bank Ltd Vs. RajSachin Katyal [9811015339 katyalsachin2008@gmail.com [24.12.2021 22.12.2021
(COMM)/2482/21 [Kumar

lOMP(I) IYes Bank Ltd Vs. RahullSachin Katyal [9811015339 katyalsachin2oo8@gmail.com [24.12.2021  [22.12.2021
(COMM)/2483/21 Jain
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[KOCHHAR

ICS/COMM/6149/2021[ADZ JUNCTION MEDIA[KARANPREET 9899604908 [KARANSAFRON50@GMAIL.Cj14.12.2021 13.12.2021
V/S. RAKSHA INFRAISINGH OM
PROMOTERS

ICS/COMM/5952/2021[ONE 97INIRAJ SINGH [9810009829 [NIRAJSINGHADV@GMAIL.C [16.12.2021 03.12.2021
COMMUNICATION V/S, OM
IVIKTORIA CINEPLEX

ICS/COMM/5951/2021 [XCHANGE LEASINGTAHIR ASHRAF (9582393423 [TAHIR@TAHIRSIDDIQUI.CO|04.12.2021 03.12.2021
INDIA V/S. FOREFRON| M
BRANDCOM

CS (COMM)/574/2021[CROMPTON  GREAVES|Hemant 0810556744 DELHI@DASWANIANDDAS (04.12.2021 03.12.2021
CONSUMER Daswani(P), WANI.COM
[ELECTRICALS LTD Vs
IVISHAL ELECTRICALS

ICS (COMM)/595/2021[STATE. BANK OF INDIA[VARUN 0818365119 CHAMBERSOFVARUNCHANI|01.12.2021 25.11.2021
Vs ALOK JENA ICHANDIOK(P), OK@GMAIL.COM

ICS/COMM/5669/2021[M/S. VIKAS PIPES V/SJKK. TYAGI 0810497887  |OFFICIALKKTYAGI@GMAIL. [24.12.2021  [23.11.2021
JANAND JYOTI| COM
INDUSTRIES

ICS/COMM//6529/202[M/S. GRACE|C. PARKASH 08100654872 |ADV.SACHINDHAMA86@GM|[24.12.2021  [23.12.2021

1 ICONSTRUCTION V/S. IATL.COM
IM/S. SIMPLEX]
[PROJECTS

ICS/COMM/6166/2021[M/S. MASTERISIDDHARTHA (9811087543 SIDDHARTHAYADAVADVOC [15.12.2021 13.12.2021
LOGISTICS V/S. NAZIM|YADAV ATE@GMAIL.COM
IALI

ICS/COMM/6168/2021[M/S. MASTERISIDDHARTHA 9811087543 SIDDHARTHAYADAVADVOC [15.12.2021 13.12.2021
LOGISTICS V/S. JYOTIYADAV ATE@GMAIL.COM




District
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Petitioner Name VS
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Advocate
Nobile
Number

Advocate

Advocate email id

Date

ofDate of

Registration filing

ICS/COMM/6167/2021[M/S. MASTERSIDDHARTHA 9811087543 SIDDHARTHAYADAVADVOC [15.12.2021 13.12.2021
LOGISTICS V/S[YADAV ATE@GMAIL.COM
IWASIQUE QURESHI

ICS/COMM/6066/202 [INTEX TECHNOLOGIESAVINASH K{7289036972 |JAVINASH.IPROHOTMAIL.CO [18.12.2021 06.12.2021

1 INDIA V/S. HCLISHARMA M
INFOTECH LTD.

ICS/COMM/6377/2021[PUNJAB & SIND BANKPITIN MANN (987355888 IMANNASSO247@GMAIL.CO [20.12.2021  [18.12.2021
V/S. MANOJ CLOTH; M
[HOUSE & ARN.

ICS/COMM/5668/2021|M/S. GURU KRIPAKK. TYAGI 0810497887  |OFFICIALKKTYAGI@GMAIL. [22.12.2021  [23.11.2021
[HOME APPLIANCES V/S, COM
IANAND JYOTI|
INDUSTRIES

ICS/COMM/617/2021 [ARUN KUMAR Vs ROHIT[SANJEEV 0810498889  [LAW.SANJEEV@GMAIL.COM|06.12.2021 04.12.2021
BAL DESIGNS PVT LTD [KUMAR

IGOYAL(P),

ICS/COMM/2021 IARPIT GAURAV MODISANDEEP 0873755547 IADVSANDEEPBANGA@GMA [23.12.2021 22.12.2021
V/S. OMEGA THREADBANGA [L.COM
PVT. LTD.

ICS/COMM/6529/2021[EKAM CHEMICALS V/SINIKHIK KOHLI 9899522224 [INFO@DSNRLEGAL.COM [20.12.2021  [18.12.2021
RBL BANK

ICS/COMM/5333/2021[DHARAMPAL SATYAPALIGAGAN KUMAR|9971287776 IADVGAGANGUPTA@GMAIL. [21.12.2021 09.11.2021
V/S. M/S. AADHAR COM
WHOLESALE TRADING
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VACANT COURT OFSOUTH-

IMS. RAJ RANI
IMITRA, DISTRICT]
JUDGE (COMM-02),

SOUTH EAST]
DISTRICT, SAKET]
COURTS, NEW,|
DELHI

District

EAST

Case No.

CS/COMM/562/2021

Petitioner Name VSAdvocate
Respondent Name

ORS.

BHUTANI & COMPANYMS.
VS BASANT INDIA &MUNJAL

SHRUTI

Advocate
Nobile
Number

0818080077

Advocate email id

shrutimunjal@hotmail.com

Date

ofDate of e-

Registration filing

01-12-2021

30-11-2021

ICS/COMM/563/2021

IANR.

BHUTANI & COMPANYMS.
VS BASANT EXPORTS &MUNJAL

SHRUTI

0818080077

shrutimunjal@hotmail.com

01-12-2021

30-11-2021

ICS/COMM/565/2021

SOUTH
MUNICIPAL CORP. VS
M/S UNIVERSAL
ENTERPRISES

DELHISAHIL A GARG

0643000033

narwanaofficeo1@gmail.com

01-12-2021

20-11-2021

ICS/COMM/566/2021

IM/S GODOLO & GODOLO,

[ENTERPRISES PVT. LTD.

EXPORTS VS M/S P&GABBASI

SH. NADEEM

0811154746

abbasiadvocate@gmail.com

02-12-2021

01-12-2021

ICS/COMM/564/2021(
[TM)

IM/S RSPL LTD VS
IMUJJAMIL HUSSAIN

S.K. BANSAL

011-26843455

unitedmark@unitipr.com

01-12-2021

30-11-2021

ICS/COMM/569/2021

PUNJAB

GHAR

NATIONALSUNAV
BANK VS M/S SASTARASTOGI

7838389845

sunavrustgi@gmail.com

04-12-2021

03.12.2021

ICS/COMM/570/2021

EPOCH
BROKERS PVT. LTD. V§
'YASHODA RAWAT

INSURANCEIDHANAJAY

[BHASKAR RAY

0717718294

ray.dhananjayray@gmail.com

04-12-2021

03-12-2021

ICS/COMM/571/2021

SURJIT SINGH VS M/S
JOINT BUSINESS
SOLUTIONS PVT. LTD.

J.S.KOHLI

0999631964

jasneetsinghkohli@gmail.com

04-12-2021

03-12-2021

ICS/COMM/575/21

IM/S GUNSHIKHA|
IMARKETING CO. VS. MR|
[DHRUV BHASIN

SH. SUMIT]
WADHVA

0718704960

sumit@abott.in

07.12.2021

06-12-2021




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS/COMM/579/21 CLASSIC MOTORS PVTIBOBBY ANAND [9810123738
LTD VS. AUTOMARK]
IMOTORS PVT LTD

bobbyaanand @gmail.com 00.12.2021  |07-12-2021

CS/COMM/580/21  [M/S INDIAN TOURISTER[SH. M.9810468429 [m.h.n.associates@gmail.com [09.12.2021  |08-12-2021
VS. M/S NATURE ANDHASIBUDDIN
INURTURE HEALTHCARE]
PVT LTD

16 SH. SANJAY|East [EC-DLET-01-03432- [IDFC FIRST BANK LTDRAJEEV KR.9811843931 ranjan.and.company@gmail.colo2/12/21 02/12/21
SHARMA-I 2021 VS SNEHLATA SINGH  |RANJAN m

[EC-DLET-01-03440- [IDFC FIRST BANK LTDRAJEEV KR.9811843931 ranjan.and.company@gmail.colo2/12/21 02/12/21

2021 IVS KANCHAN SINGH [RANJAN m
[EC-DLET-01-03441- |[M/S ANRFINLEASE PVTIRISHAB 0873709995  [rishabh.g@live.in 02/12/21 02/12/21
2021 LTD VS BUNTY IGULATI
[EC-DLET-01-03447- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [|02/12/21 02/12/21
2021 SERVICES PVT LTD VS

IWALIA MOTORS
[EC-DLET-01-03449- |CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [02/12/21 02/12/21
2021 SERVICES PVT LTD VS

IMOHD AAMIR

EC-DLET-01-03451- [B D CREDITS LTD VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |02/12/21 02/12/21
2021 OMBEER SINGH

[EC-DLET-01-03452- [MITHUSHI CREDITS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [02/12/21 02/12/21
2021 IAND HOLDINGS PVT]
LTD VS SHAMSHAD ALI




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03453- [TARU AGENCIES AND[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [02/12/21 02/12/21
2021 INVESTMENT PVT LTD

IVS BHARAT BHUSAN
[EC-DLET-01-03454- [TARU AGENCIES AND[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |02/12/21 02/12/21
2021 INVESTMENT PVT LTD

IVS SURENDER YADAV
[EC-DLET-01-03455- |[FINE MOTORS FINVESTIGAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [03/12/21 03/12/21
2021 PRIVATE LIMITED VS

GURBACHAN SINGH
[EC-DLET-01-03463- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

RAJEEV
EC-DLET-01-03462- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

[PRADUMAN PRATAP|

SINGH
[EC-DLET-01-03461- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

HUKAM SINGH
[EC-DLET-01-03460- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

HARPREET SINGH
EC-DLET-01-03459- [DASH LEASING ANDVANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

HAMID ALI
[EC-DLET-01-03458- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

[BALESHWAR PRASAD




District

Case No.

2021

[EC-DLET-01-03457-

Petitioner Name VS
Respondent Name

[DASH LEASING AND
FINANCE PVT LTD VS
IAMIR KHAN

Advocate

[VANSHIKHA
SOOD

Advocate
Nobile
Number

0958064525

Advocate email id

soodvanshikha.gmail. Com

Date

ofDate of e-

Registration filing

03/12/21

03/12/21

2021

[EC-DLET-01-03456-

[DASH LEASING AND
FINANCE PVT LTD VS
IAKBAR

[VANSHIKHA
SOOD

0958064525

soodvanshikha.gmail. Com

03/12/21

03/12/21

2021

[EC-DLET-01-03468-

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S§
LUCKNOW KANPUR
GOODS CARRIERS

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

2021

[EC-DLET-01-03467-

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S
LUCKNOW KANPUR
GOODS CARRIERS

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

2021

[EC-DLET-01-03466-

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S§
LUCKNOW KANPUR
GOODS CARRIERS

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

2021

[EC-DLET-01-03465-

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S§
LUCKNOW KANPUR]
GOODS CARRIERS

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

2021

[EC-DLET-01-03464-

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S
LUCKNOW KANPUR
GOODS CARRIERS

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

2021

EC-DLET-01-03450-

M/S KOTAK MAHINDRA
BANK LIMITED VS M/S§
IAVANTIKA WELFARE]
[EDUCATIONAL SOCIETY

RAVI SHANKAR
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

2021

[EC-DLET-01-03448-

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S
IAJAY FOUNDATION

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21




District Case No.

[EC-DLET-01-03446-
2021

Petitioner Name VSAdvocate

Respondent Name

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S
IAJAY FOUNDATION

[RAVI SHANKAR|
GARG

Advocate

Nobile
Number

0811252038

Advocate email id

advocatersgarg@gmail.com

Date

ofDate of e-

Registration filing

03/12/21

03/12/21

[EC-DLET-01-03445-
2021

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S
IVIPIN SINGH

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

[EC-DLET-01-03444-
2021

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S§
IVIKAS HOODA

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

[EC-DLET-01-03443-
2021

IM/S KOTAK MAHINDRA
BANK LIMITED VS M/S
JAY DADA GORAKH
INATH EDUCATION|

[RAVI SHANKAR|
GARG

0811252038

advocatersgarg@gmail.com

03/12/21

03/12/21

[EC-DLET-01-03469-
2021

SOCTETY.
CARS24 FINANCIAL
SERVICES PVT LTD VS

SANJAY KUMAR

[LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

03/12/21

03/12/21

[EC-DLET-01-034370-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS
[RISHABH RAI SAXENA

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

03/12/21

03/12/21

[EC-DLET-01-03471-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS§
IVISHNU

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

03/12/21

03/12/21

EC-DLET-01-03472-
2021

TARU AGENCIES AND
INVESTMENT PVT LTD|
VS GOPAL

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

03/12/21

03/12/21

[EC-DLET-01-03473-
2021

TARU AGENCIES AND
INVESTMENT PVT LTD|
VS SATISH KUMAR

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

03/12/21

03/12/21




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03474- [TARU AGENCIES AND[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [03/12/21 03/12/21
2021 INVESTMENT PVT LTD

VS KULDEEP
[EC-DLET-01-03475- [TARU AGENCIES AND[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [03/12/21 03/12/21
2021 INVESTMENT PVT LTD

IVS ASHA JAISWAL
IEC-DLET-01-03476- [TARU AGENCIES AND|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [03/12/21 03/12/21
2021 INVESTMENT PVT LTD

IVS SAIF ALI KHAN
[EC-DLET-01-03482- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

IVEERENDRA SINGH
[EC-DLET-01-03481- |DASH LEASING AND|VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

SANJAY
[EC-DLET-01-03480- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

RAJ DEV SHAH
[EC-DLET-01-03479- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

INAUSHAD
EC-DLET-01-03478- [DASH LEASING ANDVANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

GOUS MOHAMMAD
[EC-DLET-01-03477- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 03/12/21 03/12/21
2021 FINANCE PVT LTD VSSOOD

BABY




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03411- |ANITA KALRA VS AJAYPRAMOD 0899666958  [aypetrademark@gmail.com  [03/12/21 03/12/21
2021 KUMAR [IKUMAR JAIN
[EC-DLET-01-03488- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 04/12/21 04/12/21
2021 FINANCE PVT LTD VSSOOD

IMOHD. JAHID
[EC-DLET-01-03487- [DASH LEASING AND[VANSHIKHA [90958064525 [soodvanshikha.gmail. Com 04/12/21 04/12/21
2021 FINANCE PVT LTD VSSOOD

IMNISH
[EC-DLET-01-03486- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 04/12/21 04/12/21
2021 FINANCE PVT LTD VSSOOD

[RFAN
[EC-DLET-01-03485- |DASH LEASING AND|VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 04/12/21 04/12/21
2021 FINANCE PVT LTD VSSOOD

IMOHD. FAEEM
[EC-DLET-01-03484- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 04/12/21 04/12/21
2021 FINANCE PVT LTD VSSOOD

IAMARJEET RAI
[EC-DLET-01-03489- [TARU AGENCIES AND|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |04/12/21 04/12/21
2021 INVESTMENT PVT LTD

IVS JITENDER SINGH
EC-DLET-01-03490- [TARU AGENCIES AND|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |04/12/21 04/12/21
2021 INVESTMENT PVT LTD

VS ASHA

JAISWALMOHD.

INTISRAT
[EC-DLET-01-03493- |DHARA MOTOR|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE LT VS

SHAUKEEN




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03495- [DHARA MOTOR|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |o7/12/21 07/12/21
2021 [FINANCE LT VS AADIL
[EC-DLET-01-03496- [CARS24 FINANCIALJRAJESH 0058726491  [jangraadvocate@gmail.com  [07/12/21 07/12/21
2021 SERVICES PVT LTD VSJANGRA

IASHOK
[EC-DLET-01-03497- |CARS24 FINANCIAJRAJESH 0058726491  [jangraadvocate@gmail.com  [07/12/21 07/12/21
2021 SERVICES PVT LTD VSJANGRA

IDINESH KUMAR S
[EC-DLET-01-03494- |DHARA MOTOR|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 [FINANCE LT VS WASIM

IAKHTAR
[EC-DLET-01-03498- |SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

SAKEEL AHMED
[EC-DLET-01-03499- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

BANO
[EC-DLET-01-03500- |[SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

SURESH CHAND
EC-DLET-01-03491- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 07/12/21 07/12/21
2021 SERVICES INDIA LTD VS

SHABBIR BASHA LATIF
[EC-DLET-01-03501- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 07/12/21 07/12/21
2021 SERVICES INDIA LTD VS

SHABBIR BASHA LATIF




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03502- [7VIK FINVESTMENTS|GAGAN JINDAL 9871365547  |adv.gagan.jindal@gmail.com |07/12/21 07/12/21
2021 PRIVATE LIMITED VS

PAPU @ PAPOO
[EC-DLET-01-03504- [7VIK FINVESTMENTS|GAGAN JINDAL 0871365547  |adv.gagan.jindal@gmail.com |07/12/21 07/12/21
2021 PRIVATE LIMITED VS

JAI BHAGWAN
[EC-DLET-01-03505- |[FINE MOTORS FINVESTIGAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com |07/12/21 07/12/21
2021 PRIVATE LIMITED VS

RAMESH CHAND
[EC-DLET-01-03503- [TOYOTA FINANCIALJABHA VIJAYAN 9953335792 [abhavijayan13@gmail.com 07/12/21 07/12/21
2021 SERVICES INDIA LTD VS

SHABBIR BASHA LATIF
[EC-DLET-01-03506- |V N CREDITS LIMITEDIGAGAN JINDAL 9871365547  [adv.gagan.jindal@gmail.com [07/12/21 07/12/21
2021 IVS RANVEER CHAUHAN
[EC-DLET-01-03510- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 07/12/21 07/12/21
2021 SERVICES INDIA LTD VS

ROHAN HARMALKER
[EC-DLET-01-03513- |[SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

INSAR KHAN
EC-DLET-01-03519- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

JAGDEEP KUMAR|

SHARMA
[EC-DLET-01-03522- |[SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 [FINANCE CO LTD VS

[HARISH KUMAR




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03527- [SHRIRAM TRANSPORTS 0717391663 lalitpandeyadav@gmail.com |o7/12/21 07/12/21
2021 FINANCE CO LTD VS

IMAYANK DOONGA
[EC-DLET-01-03526- |AXIS BANK LTD VSSUNITA SINGH [9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 SUNIL KUMAR
[EC-DLET-01-03525- [AXIS BANK LTD VSSUNITA SINGH 9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 BIJENDER SINGH
[EC-DLET-01-03524- [|AXIS BANK LTD VS HARISUNITA SINGH (9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 OM TIWARI
[EC-DLET-01-03523- |AXIS BANK LTD VSSUNITA SINGH [9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 IMANOJ SHOKEEN
[EC-DLET-01-03521- [AXIS BANK LTD VSSUNITA SINGH (9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 DANISH
[EC-DLET-01-03520- [AXIS BANK VS RANISUNITA SINGH 9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 SINGH
EC-DLET-01-03518- |AXIS BANK LTD VSISUNITA SINGH [9871040589  [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 PRERNA GOSWAMI
[EC-DLET-01-03517- |AXIS BANK LTD VSSUNITA SINGH [9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 GOUTAM MONDAL




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03528- [SHRIRAM TRANSPORTS 0717391663 lalitpandeyadav@gmail.com |o7/12/21 07/12/21
2021 FINANCE CO LTD VS

IYASH DEEP
[EC-DLET-01-03516- |AXIS BANK LTD VSSUNITA SINGH [9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 DHARAM BIR GUPTA
[EC-DLET-01-03528- [SHRIRAM TRANSPORTSISUNITA SINGH (9871040589  [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 FINANCE CO LTD VS

INIKHIL GIDWANI
[EC-DLET-01-03512- [AXIS BANK LTD VSISUNITA SINGH 9871040589 [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 IWAREESA
[EC-DLET-01-03511- |AXIS BANK LTD VSSUNITA SINGH [9871040589  [indolaxlaw@gmail.com 07/12/21 07/12/21
2021 INITIN
[EC-DLET-01-03529- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

RAKESH
[EC-DLET-01-03530- |[SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

WAHID
EC-DLET-01-03531- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 FINANCE CO LTD VS

DEEPAK CHAHAL
[EC-DLET-01-03432- |[SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |07/12/21 07/12/21
2021 [FINANCE CO LTD VS

INASIR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03433- [SHRIRAM TRANSPORTS 0717391663 lalitpandeyadav@gmail.com |o7/12/21 07/12/21
2021 FINANCE CO LTD VS

DEEPAK CHAUDHARY
[EC-DLET-01-03538- [DHARA MOTOR[HAIDER ABBAS 9717062924  [habbas2@gmail.com 09/12/21 09/12/21
2021 FINANCE LT VS RAKESH
[EC-DLET-01-03539- |DHARA MOTORHAIDER ABBAS [9717062924  |habbas2@gmail.com 09/12/21 09/12/21
2021 FINANCE LT VS RAKESH
[EC-DLET-01-03537- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANIJMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03540- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS AJAYMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03542- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS AMITIMAHAJAN HOO-COM

MANN
[EC-DLET-01-03541- [NITA DEVI SRIMAL VSVIVEK JAIN 0818719252 IVIVEKARMECHA@GMAIL.C |09/12/21 09/12/21
2021 IMONIKA KOTECHA OM
EC-DLET-01-03543- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANILMAHAJAN HOO-COM

KUMAR
IEC-DLET-01-03544- [KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANIJMAHAJAN [HOO-COM

KUMAR




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03545- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANIJMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03546- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANIJMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03547- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANIJMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03548- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [09/12/21 09/12/21
2021 BANK LTD VS ANURAGMAHAJAN [HOO-COM

[UPPAL
[EC-DLET-01-03549- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ASHISHMAHAJAN [HOO-COM

IARRAGWAL
[EC-DLET-01-03550- [M/S ANRFINLEASE PVTRISHAB 0873709995  [rishabh.g@live.in 09/12/21 09/12/21
2021 LTD VS RAJESH|GULATI

SHARMA
[EC-DLET-01-03551- [M/S ANRFINLEASE PVTRISHAB 0873709995  [rishabh.g@live.in 09/12/21 09/12/21
2021 LTD VS SANJAY KAPOOR |[GULATI
EC-DLET-01-03552- [M/S ANRFINLEASE PVTRISHAB 0873709995  [rishabh.g@live.in 09/12/21 09/12/21
2021 LTD VS MAHESH|GULATI

KUMAR
[EC-DLET-01-03553- |[M/S ANRFINLEASE PVTIRISHAB 0873709995  [rishabh.g@live.in 09/12/21 09/12/21
2021 LTD VS SALIMUDDIN  |[GULATI
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[EC-DLET-01-03554- [CARS24 FINANCIAILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |09/12/21 09/12/21
2021 SERVICES PVT LTD VS

IAMARJIT SINGH
[EC-DLET-01-03556- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS BALAKMAHAJAN [HOO-COM

RAM
[EC-DLET-01-03555- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [09/12/21 09/12/21
2021 BANK LTD VS ARVINDMAHAJAN [HOO-COM

SINGH SANDHA
[EC-DLET-01-03557- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK_ MAHAJANoO5@YA [10/12/21 10/12/21
2021 BANK LTD VS KASIM IMAHAJAN [HOO-COM
[EC-DLET-01-03558- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK_ MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VS KAPIJMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03559- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VS H P TOURIMAHAJAN HOO-COM

SERVICES
[EC-DLET-01-03560- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [10/12/21 10/12/21
2021 BANK LTD VS HEMANTMMAHAJAN HOO-COM

KUMAR
EC-DLET-01-03561- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK_MAHAJANoO5@YA [10/12/21 10/12/21
2021 BANK LTD VS DE PAULMAHAJAN HOO-COM

SCHOOL
IEC-DLET-01-03562- [KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VSIMAHAJAN [HOO-COM

CONCERTBOOST

[EVENTS PRIVATE

I TMTTED
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[EC-DLET-01-03563- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VSIMAHAJAN [HOO-COM

CHOUDHARY BUILDERS
[EC-DLET-01-03564- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VS BUNTYAMAHAJAN [HOO-COM

BHASKAR
[EC-DLET-01-03565- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VSIMAHAJAN [HOO-COM

BHOOPENDRA KUMAR
[EC-DLET-01-03566- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK_ MAHAJANoO5@YA [10/12/21 10/12/21
2021 BANK LTD VSIMAHAJAN [HOO-COM

BHOOPENDRA KUMAR
[EC-DLET-01-03567- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK_ MAHAJANo5@YA [10/12/21 10/12/21
2021 BANK LTD VS KEISHANMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03569- [CARS24 FINANCIALJRAJEEV KR.9811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 SERVICES PVT LTD VSRANJAN m

MD TARIQUE MAHFOOZ
[EC-DLET-01-03570- |KOTAK MAHINDRARAJEEV KR{9811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 BANK LTD VS BAIJRANJAN m

KRISHAN KAMARIYA
EC-DLET-01-03571- [KOTAK MAHINDRARAJEEV KR 9811843931 ranjan.and.company@gmail.cofio/12/21 10/12/21
2021 BANK LTD VS FARHAN[RANJAN m

[KHILI
IEC-DLET-01-03573- [KOTAK MAHINDRARAJEEV KR.9811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 BANK LTD VS AADARSHRANJAN m

[PUBLIC SCHOOL
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[EC-DLET-01-03575- [KOTAK MAHINDRA| 10811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 BANK LTD VS BHUWESH|RANJAN m

[KUMAR JUNEJA
[EC-DLET-01-03579- [KOTAK MAHINDRARAJEEV KR.9811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 BANK LTD VS SURESH|RANJAN m

CHANDRA PORWAL
[EC-DLET-01-03580- [KOTAK MAHINDRARAJEEV KR.9811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 BANK LTD VS NATRAJ[RANJAN m

CONSTRUCTION
[EC-DLET-01-03581- [KOTAK MAHINDRARAJEEV KR.9811843931 ranjan.and.company@gmail.cofto/12/21 10/12/21
2021 BANK LTD VS NATRAJRANJAN m

CONSTRUCTION
[EC-DLET-01-03586- |[M/S ANRFINLEASE PVTIRISHAB 0873709995  [rishabh.g@live.in 10/12/21 10/12/21
2021 LTD VS AMARJEET GULATI
[EC-DLET-01-03582- [TRANSWORLD GLS|SONIA JASUJA 8920545467 [soniajasujaadvocate558 @gmai [13/12/21 13/12/21
2021 SINGAPORE PVT LTD VS l.com

M/S LOGISTICS

LINKAGE INDIA PVT LTD
[EC-DLET-01-03583- [M/S SINGHMAN FINEXISYED SARFRAZ8860010420 [sarfaraz@qamaruddin.in 13/12/21 13/12/21
2021 PVT LTD VS GANGA RAM [KARIM
EC-DLET-01-03585- [M/S URGENT FINVEST|ISONIA JASUJA [8920545467  [soniajasujaadvocate558 @gmai [13/12/21 13/12/21
2021 LTD VS UMA SHANKAR| l.com

JHA
[EC-DLET-01-03586- |[M/S URGENT FINVEST|SONIA JASUJA [8920545467 [soniajasujaadvocate558@gmai [13/12/21 13/12/21
2021 LTD VS JOGINDER| l.com

SINGH
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[EC-DLET-01-03576- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VSMAHAJAN [HOO-COM

[UNIVERSAL SR  SE(C

SCHOOL
[EC-DLET-01-03574- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VSMAHAJAN [HOO-COM

[UNIVERSAL SR  SE(]

SCHOOL
[EC-DLET-01-03577- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VSIMAHAJAN [HOO-COM

[UNIVERSAL SR SEQ

SCHOOL
[EC-DLET-01-03596- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VSMAHAJAN [HOO-COM

[UNIVERSAL SR  SE(

SCHOOL
[EC-DLET-01-03597- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SHRIMAHAJAN [HOO-COM

[KARNI AIR COURIERS

IAND CARGO
[EC-DLET-01-03598- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SHRIMAHAJAN HOO-COM

[KARNI AIR COURIERS

IAND CARGO
[EC-DLET-01-03599- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SHRIMAHAJAN HOO-COM

KARNI AIR COURIERS]

IAND CARGO
EC-DLET-01-03600- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SHRIMAHAJAN HOO-COM

[KARNI AIR COURIERS

IAND CARGO
IEC-DLET-01-03601- [KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SHALU IMAHAJAN [HOO-COM
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[EC-DLET-01-03602- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN [HOO-COM

TRANSPORT  SERVICE]

PVT LTD
[EC-DLET-01-03603- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN [HOO-COM

TRANSPORT  SERVICE]

PVT LTD
[EC-DLET-01-03604- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN HOO-COM

TRANSPORT SERVICE]

PVT LTD
[EC-DLET-01-03605- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN [HOO-COM

TRANSPORT  SERVICE]

PVT LTD
[EC-DLET-01-03606- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN [HOO-COM

TRANSPORT  SERVICE

PVT LTD
[EC-DLET-01-03607- |[KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIMAHAJAN HOO-COM

TRANSPORT  SERVICE

PVT LTD
[EC-DLET-01-03608- |[KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIMAHAJAN HOO-COM

TRANSPORT  SERVICE]

PVT LTD
EC-DLET-01-03609- [KOTAK MAHINDRARAJEEV KR 9811843931 ranjan.and.company@gmail.cof13/12/21 13/12/21
2021 BANK LTD VS NATRAJRANJAN m

CONSTRUCTION
IEC-DLET-01-03610- [KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIMAHAJAN [HOO-COM

TRANSPORT  SERVICE

PVT LTD
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[EC-DLET-01-03611- [KOTAK MAHINDRARAJEEV 40811843931 ranjan.and.company@gmail.cot3/12/21 13/12/21
2021 BANK LTD VS NATRAJRANJAN m

CONSTRUCTION
[EC-DLET-01-03612- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN [HOO-COM

TRANSPORT  SERVICE]

PVT LTD
[EC-DLET-01-03614- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SEHGAIJMAHAJAN [HOO-COM

TRANSPORT SERVICE]

PVT LTD
[EC-DLET-01-03615- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS VIVEKMAHAJAN [HOO-COM

ISHIKSHA SAMITI
[EC-DLET-01-03616- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS WOODCOMAHAJAN [HOO-COM

PAINTS
[EC-DLET-01-03617- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS YASHPAL [MAHAJAN HOO-COM
[EC-DLET-01-03672- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SWAMIMAHAJAN HOO-COM

IVIVEKANAND

VIDHYALYA SAMITI
EC-DLET-01-03619- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS MOHDMAHAJAN HOO-COM

REHAN
IEC-DLET-01-03620- [KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS MODERNMAHAJAN [HOO-COM

SHIKSHA SAMITI
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[EC-DLET-01-03621- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS NARAINMAHAJAN [HOO-COM

IDASS MEMORIAL

[EDUCATIONAL SOCIETY
[EC-DLET-01-03618- [SHRIRAM TRANSPORTS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [13/12/21 13/12/21
2021 FINANCE CO LTD VS

SARIF ALI SAYEED
[EC-DLET-01-03623- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS NARESHMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03624- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS PAWANMAHAJAN [HOO-COM

SHARMA
[EC-DLET-01-03625- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS PARDEEPMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03626- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS RAJESHMAHAJAN HOO-COM

KUMAR
[EC-DLET-01-03627- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS RENU IMAHAJAN HOO-COM
EC-DLET-01-03628- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS RENU IMAHAJAN HOO-COM
IEC-DLET-01-03629- [KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS RIYAAJMAHAJAN [HOO-COM

TAHVVUR
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[EC-DLET-01-03630- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SALMANMAHAJAN [HOO-COM

KHAN
[EC-DLET-01-03622- [ELECTRONICA FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [13/12/21 13/12/21
2021 LIMITED VS PRAVEENPANGRA

[POLYMERS
[EC-DLET-01-03632- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SANTMMAHAJAN [HOO-COM

BHARDWAJ PUBLIC

IMIDDLE SCHOOL
[EC-DLET-01-03633- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SARJEETMAHAJAN [HOO-COM

I
[EC-DLET-01-03631- [TATA CAPITALJLALIT PANDEY [9717391663 lalitpandeyadav@gmail.com [13/12/21 13/12/21
2021 FINANCIAL  SERVICES]

LTD VS MANOJ GUPTA
[EC-DLET-01-03689- |[KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VSIMAHAJAN HOO-COM

MAHENDER SINGH
[EC-DLET-01-03690- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS KRISHANIMAHAJAN HOO-COM

KUMAR
EC-DLET-01-03691- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS MANOJMAHAJAN HOO-COM

SATPAL
IEC-DLET-01-03634- [CARS24 FINANCIAJMAYANK 0873347330 [MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 SERVICES PVT LTD VSMAHAJAN [HOO-COM

RAKESH SINGH

SHEKHAWAT
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[EC-DLET-01-03692- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS MARUHFMAHAJAN [HOO-COM

KHAN
[EC-DLET-01-03693- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SHRIMAHAJAN [HOO-COM

KARNI AIR COURIERS]

IAND CARGO
[EC-DLET-01-03635- |CARS24 FINANCIAL/MAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 SERVICES PVT LTD VSMMAHAJAN [HOO-COM

IANAS JAMAL
[EC-DLET-01-03694- |KOTAK MAHINDRAMAYANK 0873347330 [MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS SONU IMAHAJAN [HOO-COM
[EC-DLET-01-03695- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [13/12/21 13/12/21
2021 BANK LTD VS SSMAHAJAN [HOO-COM

IMEMORIAL SHIKSHA

SAMITI
[EC-DLET-01-03636- [DHARA MOTOR[HAIDER ABBAS [9717062924  |habbas.21@gmail.com 13/12/21 13/12/21
2021 FINANCE LT VS BINDRA|

TRAVEL LINE PVT LTD
[EC-DLET-01-03637- |DHARA MOTORMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 [FINANCE LT VS BINDRAIMAHAJAN HOO-COM

TRAVEL LINE PVT LTD
EC-DLET-01-03639- [ELECTRONICA FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [13/12/21 13/12/21
2021 LIMITED VSJANGRA

CHOWDHARY PACKINGS
[EC-DLET-01-03640- [TATA CAPITALJLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [13/12/21 13/12/21
2021 FINANCIAL  SERVICES]

LTD VS ANURAG
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[EC-DLET-01-03641- [TATA CAPITALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [13/12/21 13/12/21
2021 [FINANCIAL SERVICES

LTD VS MAYA RAM
[EC-DLET-01-03642- [CAPITAL HIND FINANCEGAGAN JINDAL 9871365547  [adv.gagan.jindal@gmail.com [13/12/21 13/12/21
2021 PRIVATE LIMITED VS

RAJESH MEHTA
[EC-DLET-01-03643- |CAPITAL HIND FINANCEGAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [13/12/21 13/12/21
2021 PRIVATE LIMITED VS

KULDEEP SINGH
[EC-DLET-01-03644- |CAPITAL HIND FINANCEGAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [13/12/21 13/12/21
2021 PRIVATE LIMITED VS

KAMLESH
[EC-DLET-01-03645- [CAPITAL HIND FINANCEGAGAN JINDAL 9871365547  [adv.gagan.jindal@gmail.com [13/12/21 13/12/21
2021 PRIVATE LIMITED VS

[KRISHAN GOPAL
[EC-DLET-01-03646- [CAPITAL HIND FINANCE[GAGAN JINDAL 9871365547  jadv.gagan.jindal@gmail.com [13/12/21 13/12/21
2021 PRIVATE LIMITED VS

RAKESH KUMAR
[EC-DLET-01-03647- |CAPITAL HIND FINANCEGAGAN JINDAL 9871365547 adv.gagan.jindal@gmail.com [13/12/21 13/12/21
2021 PRIVATE LIMITED VS

INEHRU @ NEHROO
EC-DLET-01-03568- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [13/12/21 13/12/21
2021 BANK LTD VS KRISHMAHAJAN HOO-COM

LOGISTICS
[EC-DLET-01-03613- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 14/12/21 14/12/21
2021 SERVICES INDIA LTD VS

SAFWAN AHMED
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[EC-DLET-01-03648- [TOYOTA FINANCIAJABHA VIJAYAN (9953335792  [abhavijayan13@gmail.com 14/12/21 14/12/21
2021 SERVICES INDIA LTD VS|

PRADEEP NANA PATIL
[EC-DLET-01-03649- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS AJAYMAHAJAN [HOO-COM

[KUMAR SINGH
[EC-DLET-01-03650- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS KRISHANMMAHAJAN [HOO-COM

KUMAR
[EC-DLET-01-03651- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS MANISHMAHAJAN [HOO-COM

BANIWAL
[EC-DLET-01-03652- [KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS MANOJMAHAJAN [HOO-COM

KUMAR SHARMA
[EC-DLET-01-03653- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS MANOJMAHAJAN HOO-COM

SATPAL
[EC-DLET-01-03654- |KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS SUNILMAHAJAN HOO-COM

KUAMR
EC-DLET-01-03655- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK_ MAHAJANoO5@YA [14/12/21 14/12/21
2021 BANK LTD VS SUNIJMAHAJAN [HOO-COM

[KUAMR
[EC-DLET-01-03673- |DINESH KUMARANKUR 0871777769 ocean.laws@gmail.com 14/12/21 14/12/21
2021 IAGGARWAL VSAGGARWAL

COMPETENT DYESTUFH

IAND ALLIED PRODUCTS]

PVT I TD




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03674- |[PAYALPORTFOLIO PVT|SONIA JASUJA [8920545467 [soniajasujaadvocate558@gmai [14/12/21 14/12/21
2021 LTD VS ASHOK l.com
[EC-DLET-01-03675- [M/S MUDGATJARUN KUMAR(Q999338484 [fidelinmadvocates@gmail.com [14/12/21 14/12/21
2021 CONSTRUCTION  AND|ISHARMA

OTHERS VS M/S UNION]

BANK OF INDIA AND|

THERS
[EC-DLET-01-03584- [M/S SINGHMAN FINEX[SONIA JASUJA [8920545467 [soniajasujaadvocate558 @gmai [14/12/21 14/12/21
2021 PVT LTD VS JOGINDER l.com

SINGH
[EC-DLET-01-03676- [AXIS BANK LTD VSANIRUDH 0034281318  [anirudhbhardwaj@gmail.com [14/12/21 14/12/21
2021 MOHD RIYAJ BHARDWAJ
[EC-DLET-01-03677- |AXIS BANK LTD VSANIRUDH 0034281318  [anirudhbhardwaj@gmail.com [14/12/21 14/12/21
2021 IMOHD SABIR BHARDWAJ
[EC-DLET-01-03678- [AXIS BANK LTD VS HIRAANIRUDH 0034281318  |anirudhbhardwaj@gmail.com [14/12/21 14/12/21
2021 SINGH IBHARDWAJ
[EC-DLET-01-03659- [M/S CHOLAMANDALAMIRAVI SHANKAR|9811252038  jadvocatersgarg@gmail.com  [15/12/21 15/12/21
2021 INVESTMENT ANDIGARG

FINANCE CO LTD VS M/S|

IVISHNU ENTERPRISES
EC-DLET-01-03660- [M/S CHOLAMANDALAMIRAVI SHANKAR/9811252038 advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 INVESTMENT ANDIGARG

FINANCE CO LTD VS

IMOHD IRFAN KHAN
[EC-DLET-01-03672- [M/S KOTAK MAHINDRAJRAVI SHANKAR[9811252038 advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK LIMITED VS SMT|GARG

SHAKUNTALA BAJPAI




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate

Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03671- [M/S KOTAK MAHINDRAJRAVI SHANKAR[9811252038  |advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK LIMITED VS SMT|GARG

SHAKUNTALA BAJPAI
[EC-DLET-01-03670- [M/S KOTAK MAHINDRAJRAVI SHANKAR[9811252038  [advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK LIMITED VS SMT|GARG

SHAKUNTALA BAJPAI
[EC-DLET-01-03669- [M/S KOTAK MAHINDRAJRAVI SHANKAR[9811252038  [advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK LIMITED  VS|IGARG

SAMAJ JAGRITT

SANSTHAN
[EC-DLET-01-03668- [M/S KOTAK MAHINDRAJRAVI SHANKARQ811252038  [advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK  LIMITED  VS|GARG

SAMAJ JAGRITI

SANSTHAN
[EC-DLET-01-03667- |[M/S KOTAK MAHINDRAJRAVI SHANKAR9811252038  [advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK  LIMITED  VS|GARG

KIRAN DEVI
[EC-DLET-01-03666- [M/S KOTAK MAHINDRAIRAVI SHANKAR|9811252038  jadvocatersgarg@gmail.com  [|15/12/21 15/12/21
2021 [BANK LIMITED VS|IGARG

PRATYUSH AGARWAL
[EC-DLET-01-03665- [M/S KOTAK MAHINDRARAVI SHANKAR|9811252038  jadvocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK LIMITED VS JAIGARG

DURGA SHIKSHA EVAM|

IVIKAS SAMITI
EC-DLET-01-03664- [M/S KOTAK MAHINDRAJRAVI SHANKAR|9811252038 advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK LIMITED VS AKIL [GARG
[EC-DLET-01-03663- [M/S KOTAK MAHINDRAJRAVI SHANKAR[9811252038 advocatersgarg@gmail.com  [15/12/21 15/12/21
2021 BANK  LIMITED  VS|GARG

JAGAT NARAYAN SINGH




District

Case No.

2021

[EC-DLET-01-03662-

Petitioner Name VSAdvocate
Respondent Name

BANK
GURVINDER
INAGI

SINGH

IM/S KOTAK MAHINDRARAVI SHANKAR|
LIMITED  VSGARG

Advocate
Nobile
Number

0811252038

Advocate email id

advocatersgarg@gmail.com

Date

ofDate of e-

Registration filing

15/12/21

15/12/21

2021

[EC-DLET-01-03661-

BANK
IASGAR ALI

IM/S KOTAK MAHINDRARAVI SHANKAR|
LIMITED  VSIGARG

0811252038

advocatersgarg@gmail.com

15/12/21

15/12/21

2021

[EC-DLET-01-03679-

TOYOTA
SERVICES INDIA LTD VS
[KANDORIY DADUBAHI R

FINANCIALJABHA VIJAYAN

9953335792

advocateashok.1@gmail.com.

15/12/21

15/12/21

2021

[EC-DLET-01-03680-

TOYOTA
SERVICES INDIA LTD VS
IMEMABHAI
SHANKARBHAI DESAI

FINANCIALJABHA VIJAYAN

9953335792

advocateashok.1@gmail.com.

15/12/21

15/12/21

2021

IEC-DLET-01-03681-

TOYOTA
SERVICES INDIA LTD VS
LAXMAN  KASHINATH]
[KHOTKAR

FINANCIALJABHA VIJAYAN

9953335792

advocateashok.1i@gmail.com.

15/12/21

15/12/21

2021

[EC-DLET-01-03682-

TOYOTA
SERVICES INDIA LTD VS
LANDGE VIKRANT]
IVISHNU

FINANCIALJABHA VIJAYAN

9953335792

advocateashok.1@gmail.com.

15/12/21

15/12/21

2021

[EC-DLET-01-03683-

CNH
CAPITAL INDIA PVT LTD
VS LR CONSTRUCTION]
[PRIVATE LTD

INDUSTRIALJRAJESH

JANGRA

0958726491

jangraadvocate@gmail.com

16/12/21

16/12/21

2021

EC-DLET-01-03684-

LIMITED VS
ENGITECH PVT LTD

[ELECTRONICA FINANCERAJESH
VIPULJANGRA

0958726491

jangraadvocate@gmail.com

16/12/21

16/12/21

2021

IEC-DLET-01-03685-

SERVICES PVT LTD VS
IAKSHIT MADAN

BMW INDIA FINANCIALJRAHUL

[BHARDWAJ

8376049807

adv.abhishek3995@gmail.com

16/12/21

16/12/21




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03686- [CARS24 FINANCIAILALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 SERVICES PVT LTD VS

BHANWAR SINGH]

SHEKHAWAT
[EC-DLET-01-03687- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 SERVICES PVT LTD VS

IMOHIT SINGH
[EC-DLET-01-03688- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 SERVICES PVT LTD VS

UYOTI SAINI
[EC-DLET-01-03689- [M/S RACHIT FINANCIALSONIA JASUJA [8920545467 [soniajasujaadvocate558 @gmai [16/12/21 16/12/21
2021 SERVICES PVT LTD VS l.com

IQBAL
[EC-DLET-01-03692- |[HDFC BANK LTD VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 SHIV KUMAR
[EC-DLET-01-03693- [HDFC BANK LTD VS|LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 PARMOD PASWAN
[EC-DLET-01-03694- [HDFC BANK LTD VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 RAJINDER KUMAR
EC-DLET-01-03695- [HDFC BANK LTD VS RAM|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 KUMAR
[EC-DLET-01-03690- [M/S ASIJA SECURITIES|ISONIA JASUJA (8920545467  [soniajasujaadvocate558@gmai[16/12/21 16/12/21
2021 PVT LTD VS AMAR| l.com

SINGH




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03691- [M/S MGS FINCAP P LTD[SONIA JASUJA (8920545467 [soniajasujaadvocate558@gmai [16/12/21 16/12/21
2021 VS PAWAN KUMAR l.com
[EC-DLET-01-03696- |[HDFC BANK LTD VSLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 IMANISH KUMAR
[EC-DLET-01-03697- [HDFC BANK LTD VS[LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 SAHABE ALAM
[EC-DLET-01-03698- [HDFC BANK LTD VS[LALIT PANDEY 9717391663 lalitpandeyadav@gmail.com [16/12/21 16/12/21
2021 SHIV KUMAR
[EC-DLET-01-03710- |[CARS24 FINANCIALLALIT PANDEY [9717391663 lalitpandeyadav@gmail.com [20/12/21 20/12/21
2021 SERVICES PVT LTD VS

GAURAV BHARDWAJ
[EC-DLET-01-03711- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com |20/12/21 20/12/21
2021 SERVICES PVT LTD VS

PINKI
[EC-DLET-01-03712- |carS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [20/12/21 20/12/21
2021 SERVICES PVT LTD VS

IVIMAL KUMAR
EC-DLET-01-03714- [HDFC BANK LIMITED VSASHIM BHATT [9599624216  jashim.bhatt17y@gmail.com 20/12/21 20/12/21
2021 IMOHD HAROON ANSARI
[EC-DLET-01-03713- [CARS24 FINANCIALLALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [20/12/21 20/12/21
2021 SERVICES PVT LTD VS

SURESH KUMAR




District

Case No.

[EC-DLET-01-03715-
2021

Petitioner Name VS
Respondent Name

CARS24 FINANCIAL
SERVICES PVT LTD VS
BIKESH KUMAR SINGH

Advocate

ILALIT PANDEY

Advocate
Nobile
Number

0717391663

Advocate email id

lalitpandeyadav@gmail.com

Date

ofDate of e-

Registration filing

20/12/21

20/12/21

[EC-DLET-01-03716-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS
IVIVAN IVAN ARANHA

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

[EC-DLET-01-03717-
2021

CARS24 FINANCIAIL
SERVICES PVT LTD VS
OSWAL SANDEEP|
PRAKASH

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

[EC-DLET-01-03718-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS
PARTH ANAND

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

[EC-DLET-01-03719-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS
YASHWANT

[LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

[EC-DLET-01-03720-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS
SAMEER SALIM KHAN

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

[EC-DLET-01-03721-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS§
SANDEEP CHAUDHARY

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

EC-DLET-01-03722-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS§
IMANOJ KUMAR

ILALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21

[EC-DLET-01-03724-
2021

CARS24 FINANCIAL
SERVICES PVT LTD VS
INARENDRA SINGH
SEJWAR

LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

20/12/21

20/12/21




District

Case No.

Petitioner Name VS
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Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03723- [[FFCO KISAN FINANCERAJEEV 40811843931 ranjan.and.company@gmail.cof20/12/21 20/12/21
2021 LIMITED VS SHAHBAJ[RANJAN m

KHAN
[EC-DLET-01-03725- [[FFCO KISAN FINANCERAJEEV KR 9811843931 ranjan.and.company@gmail.cof20/12/21 20/12/21
2021 LIMITED VS SONIRANJAN m

TTWARI
[EC-DLET-01-03726- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof20/12/21 20/12/21
2021 LIMITED VS  SONURANJAN m

IYADAV
[EC-DLET-01-03727- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.coj20/12/21 20/12/21
2021 LIMITED VS SUNEEJRANJAN m

KUMAR
[EC-DLET-01-03728- [[FFCO KISAN FINANCERAJEEV KR.9811843931  [ranjan.and.company@gmail.coj20/12/21 20/12/21
2021 LIMITED VS RAM NIHAL [RANJAN m
[EC-DLET-01-03729- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company @gmail.coj20/12/21 20/12/21
2021 LIMITED VS VIJAYIRANJAN m

BAHADUR SINGH
[EC-DLET-01-03730- [I[FFCO KISAN FINANCERAJEEV KR{9811843931 ranjan.and.company@gmail.coj20/12/21 20/12/21
2021 LIMITED VS HARIRANJAN m

IMILAN
EC-DLET-01-03731- [KOTAK MAHINDRAMAYANK 0873347330 |MAYANK MAHAJANoO5@YA [20/12/21 20/12/21
2021 BANK LTD VS GEETAMMAHAJAN HOO-COM

RAM SUBHASH CHAND
[EC-DLET-01-03732- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof2o/12/21 20/12/21
2021 LIMITED VS HARIRANJAN m

IMOHAN JATAV




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03733- [I[FFCO KISAN FINANCERAJEEV KR 9811843931 ranjan.and.company@gmail.cof2o/12/21 20/12/21
2021 LTD VS MOHD TARIK  [RANJAN m
[EC-DLET-01-03735- |KOTAK MAHINDRAMAYANK 0873347330 |[MAYANK MAHAJANo5@YA [20/12/21 20/12/21
2021 BANK VS GEETA RAMMAHAJAN [HOO-COM

SUBHASH CHAND
[EC-DLET-01-03736- [HDFC BANK LIMITED VSASHIM BHATT [9599624216  jashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 PYAR MOHMAAD
[EC-DLET-01-03737- [HDFC BANK LIMITED VSASHIM BHATT [9599624216  jashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 BABITA SHIVDAYAL

IARORA
[EC-DLET-01-03738- |SURENDER SINGH VSASHIM BHATT [9599624216  [ashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 AU SMALL FINANCE]

BANK LTD
[EC-DLET-01-03739- |[CHARIOT AUTOYITENDER 0999855157 abhavijayan13@gmail.com 20/12/21 20/12/21
2021 IACCESSORIES LTD VSKUMAR YADAV

MOHD AKHTAR
[EC-DLET-01-03703- [HDFC BANK LIMITED VSASHIM BHATT [9599624216  jashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 IVIJAY GUPTA
EC-DLET-01-03699- [HDFC BANK LIMITED VSASHIM BHATT [9599624216  jashim.bhatt17y@gmail.com 20/12/21 20/12/21
2021 SANDEEP

IMOOLCHANDANI
[EC-DLET-01-03700- [HDFC BANK LIMITED VSIASHIM BHATT (9599624216  [ashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 SUNITA OM PRAKASH




District Case No.

Petitioner Name VSAdvocate

Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03707- |[HDFC BANK LIMITED VSIASHIM BHATT (9599624216  [ashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 IARUNA THAPAR
[EC-DLET-01-03701- |[HDFC BANK LIMITED VSIASHIM BHATT (9599624216 [ashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 KAJOD MAL
[EC-DLET-01-03708- [HDFC BANK LIMITED VSASHIM BHATT 9599624216  jashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 IASHUTOSH YADAV
[EC-DLET-01-03705- [HDFC BANK LIMITED VSASHIM BHATT 9599624216  jashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 INIYAZ AHMED
[EC-DLET-01-03704- [HDFC BANK LIMITED VSIASHIM BHATT [9599624216 [ashim.bhatt17@gmail.com 20/12/21 20/12/21
2021 PARAVENDERA SINGH
[EC-DLET-01-03740- [ELECTRONICA FINANCERAJESH 0958726491  [jangraadvocate@gmail.com [21/12/21 21/12/21
2021 LIMITED VS LUCENTJANGRA

ENGINERRING CO
[EC-DLET-01-03741- |C NET INFOTECH PVTISANJAY 0717371892 sanpanadvocate@gmail.com [21/12/21 21/12/21
2021 L.TD VS M/S INDIABULLSKUMAR

[HOUSING FINANCE LTD [PANDEY
EC-DLET-01-03744- [UNION BANK OF INDIASAMARENDRA (9999114922 samarendrakadv@yahoo.com [21/12/21 21/12/21
2021 VS MS. MOUMITA IKUMAR
[EC-DLET-01-03743- |[HDFC BANK LIMITED VSIASHIM BHATT (9599624216 [ashim.bhatt17@gmail.com 21/12/21 21/12/21
2021 INDRASH PRAKASH




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03746- |[HDFC BANK LIMITED VSIASHIM BHATT (9599624216  [ashim.bhatt17@gmail.com 21/12/21 21/12/21
2021 [KESH RANI
[EC-DLET-01-03745- |HDFC BANK LIMITED VSIASHIM BHATT (9599624216  [ashim.bhatt17@gmail.com 21/12/21 21/12/21
2021 IVIJAY RAJBIR
[EC-DLET-01-03758- [DASH LEASING AND[VANSHIKHA [90958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

TEJPAL
[EC-DLET-01-03757- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

SHOBHA
[EC-DLET-01-03756- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

SATISH CHAND PANDEY
[EC-DLET-01-03755- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

SANJAY SHARMA
[EC-DLET-01-03754- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

RAM SINGH
EC-DLET-01-03753- [DASH LEASING ANDVANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

RAJENDER SINGH
EC-DLET-01-03752- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

IMOHD DANISH




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03751- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

[KRISHAN KUMAR|

KALRA
EC-DLET-01-03750- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VS|SOOD

JAFAR ALI
[EC-DLET-01-03749- [DASH LEASING AND[VANSHIKHA [90958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VS|SOOD

[DHARMENDER KUMAR
[EC-DLET-01-03748- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 21/12/21 21/12/21
2021 FINANCE PVT LTD VSSOOD

IAJAY KUMAR
[EC-DLET-01-03759- |[BMW INDIA FINANCIALJRAHUL 8376049807 [adv.abhishek3995@gmail.com [21/12/21 21/12/21
2021 SERVICES PVT LTD VS[BHARDWAJ

IMANOHARAN JOHN|

SAMUEL
[EC-DLET-01-03760- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.co|22/12/21 22 /12/21
2021 LIMITED VS MANISHRANJAN m

JKUMNAR PANDEY
[EC-DLET-01-03761- [[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.col22/12/21 22 /12/21
2021 [LIMITED VS ARTI DEVI |[RANJAN m
EC-DLET-01-03762- [IFFCO KISAN FINANCEJRAJEEV KR 9811843931 ranjan.and.company@gmail.col22/12/21 22 /12/21
2021 LIMITED VS BRIJESHIRANJAN m

[KUMAR YADAV
[EC-DLET-01-03763- |[[FFCO KISAN FINANCERAJEEV KR.9811843931 ranjan.and.company@gmail.cof22/12/21 22/12/21
2021 LIMITED VS DARSHANRANJAN m

PANDEY




District
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Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03764- [[FFCO KISAN FINANCERAJEEV 40811843931 ranjan.and.company@gmail.co22/12/21 22 /12/21
2021 LIMITED VS DHARMRAJ[RANJAN m

RAM LAKHAN
[EC-DLET-01-03765- [I[FFCO KISAN FINANCERAJEEV 10811843931 ranjan.and.company@gmail.co22/12/21 22/12/21
2021 LIMITED VS RADHERANJAN m

RAMDULAR
[EC-DLET-01-03766- [[FFCO KISAN FINANCERAJEEV 40811843931 ranjan.and.company@gmail.cof22/12/21 22/12/21
2021 LIMITED VS RAJESHRANJAN m

KUMAR
[EC-DLET-01-03781- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

SHINA BANO
[EC-DLET-01-03780- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22 /12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

SADDAM AHMAD
[EC-DLET-01-03779- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

REKHA
[EC-DLET-01-03778- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

RANI
EC-DLET-01-03777- [DASH LEASING ANDVANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

PRADEEP KUMAR
[EC-DLET-01-03776- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22/12/21
2021 FINANCE PVT LTD VSSOOD

PARAS RAI




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03775- [DASH LEASING ANDVANSHIKHA [9958064525 [soodvanshikha.gmail. 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

[PAAN DEVI
EC-DLET-01-03774- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

IMANOJ KUMAR
[EC-DLET-01-03773- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

[HARISH KUMAR GUPTA
[EC-DLET-01-03772- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22/12/21
2021 FINANCE PVT LTD VSSOOD

FIROJ KHAN
[EC-DLET-01-03771- |DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12 /21
2021 FINANCE PVT LTD VSSOOD

[DHARMENDER KUMAR
EC-DLET-01-03770- [DASH LEASING ANDVANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

IARTF MEER KHAN
[EC-DLET-01-03769- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

IANIL KUMAR SAXENA
[EC-DLET-01-03768- [DASH LEASING AND[VANSHIKHA [9958064525 [soodvanshikha.gmail. Com 22/12/21 22 /12/21
2021 FINANCE PVT LTD VSSOOD

IAMRIN




District

Case No.

2021

IEC-DLET-01-03767-

Petitioner Name VSAdvocate
Respondent Name

IAMIT

[DASH LEASING AND[VANSHIKHA
FINANCE PVT LTD VSSOOD

Advocate
Nobile
Number

0958064525

Advocate email id

soodvanshikha.gmail. Com

Date

ofDate of

Registration filing

22/12/21

22 /12/21

2021

[EC-DLET-01-03782-

PVT LTD VS AFROZ

BHOLA AUTO FINLEASEJITENDER
KUMAR YADAV

0999855157

abhavijayan13@gmail.com

22/12/21

22 /12/21

2021

EC-DLET-01-03791-

ISHIMA
INTERNATIONAL

[HDFC BANK LIMITED VS|LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

23/12/21

23/12/21

2021

[EC-DLET-01-03792-

IASTF ALI

[HDFC BANK LIMITED VS|LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

2021

[EC-DLET-01-03793-

PUMMY SINGH

BMW INDIA FINANCIALJRAHUL
SERVICES PVT LTD VSBHARDWAJ

8376049807

adv.abhishek3995@gmail.com

23/12/21

>3/12/21

2021

[EC-DLET-01-03794-

SERVICES PVT LTD VS
IANIL CHAUHAN

BMW INDIA FINANCIALJRAHUL

[BHARDWAJ

8376049807

adv.abhishek3995@gmail.com

23/12/21

23/12/21

2021

EC-DLET-01-03795-

CARS24

SHALINI BHALLA

FINANCIAJRAJESH
SERVICES PVT LTD VSJANGRA

9958726491

jangraadvocate@gmail.com

23/12/21

23/12/21

2021

[EC-DLET-01-03796-

CARS24

IAMARJIT SINGH

FINANCIAJRAJESH
SERVICES PVT LTD VSJANGRA

0958726491

jangraadvocate@gmail.com

23/12/21

23/12/21




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

[EC-DLET-01-03790- [M/S CHOLAMANDALAMRA 0811252038  [advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDIGARG

FINANCE CO LTD VS

SALAMAN
[EC-DLET-01-03789- [M/S CHOLAMANDALAM|RAVI SHANKARP811252038  [advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDI|GARG

[FINANCE CO LTD VS

RASHID KHAN
[EC-DLET-01-03788- [M/S CHOLAMANDALAM[RAVI SHANKARI9811252038  |advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDI|GARG

FINANCE CO LTD VS M/S§|

TEJ TRAVELS
[EC-DLET-01-03787- [M/S CHOLAMANDALAM[RAVI SHANKARQ811252038  [advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDI|GARG

FINANCE CO LTD VS M/S|

TEJ TRAVELS
[EC-DLET-01-03786- [M/S CHOLAMANDALAM[RAVI SHANKAR[9811252038  [advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDIGARG

[FINANCE CO LTD VS M/S

SINGH EARTH

EN'TERPRICES
EC-DLET-01-03785- [M/S CHOLAMANDALAM|RAVI SHANKAR[9811252038  |advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDI|GARG

[FINANCE CO LTD VS M/S

(OM EARTH MOVERS
[EC-DLET-01-03784- [M/S CHOLAMANDALAM[RAVI SHANKARQ811252038  [advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDI|GARG

FINANCE CO LTD VS M/S§|

CPC CARGO MOVERS
[EC-DLET-01-03783- [M/S CHOLAMANDALAM[RAVI SHANKARQ811252038  [advocatersgarg@gmail.com  [23/12/21 23/12/21
2021 INVESTMENT ANDIGARG

FINANCE CO LTD VS

BRIJESH SINGH




District

Case No.

2021

IEC-DLET-01-03806-

Petitioner Name VS
Respondent Name

IVIKAS KUMAR

Advocate

[DASH LEASING AND[VANSHIKHA
FINANCE PVT LTD VSSOOD

Advocate
Nobile
Number

0958064525

Advocate email id

soodvanshikha.gmail. Com

Date

ofDate of e-

Registration filing

23/12/21

23/12/21

2021

[EC-DLET-01-03805-

RAKESH KUMAR

[DASH LEASING AND[VANSHIKHA
FINANCE PVT LTD VSSOOD

0958064525

soodvanshikha.gmail. Com

23/12/21

23/12/21

2021

[EC-DLET-01-03804-

IMOHD SHAMEEM

[DASH LEASING AND|VANSHIKHA
FINANCE PVT LTD VSSOOD

0958064525

soodvanshikha.gmail. Com

23/12/21

23/12/21

2021

[EC-DLET-01-03803-

IMANOJ KUMAR NIGAM

[DASH LEASING AND|VANSHIKHA
FINANCE PVT LTD VSSOOD

0958064525

soodvanshikha.gmail. Com

23/12/21

>3/12/21

2021

[EC-DLET-01-03802-

[KARAMAT KHAN

[DASH LEASING AND|VANSHIKHA
FINANCE PVT LTD VSSOOD

0958064525

soodvanshikha.gmail. Com

23/12/21

23/12/21

2021

EC-DLET-01-03742-

VS M/S GTB

ENTERTAINMENT

[UNION BANK OF INDIASAMARENDRA

IJKUMAR

9999114922

samarendrakadv@yahoo.com

23/12/21

23/12/21

2021

[IEC-DLET-01-033807-

[HDFC BANK LIMITED VS
RIYAJUDDIN JUMMA

|LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

24/12/21

24/12/21

2021

[EC-DLET-01-03808-

[HDFC BANK LIMITED VS
[DIGILAB BIO|
IANALYTICAL
INSTRUMENTS PVT LTD

JLALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

24/12/21

24/12/21

2021

IEC-DLET-01-03809-

[HDFC BANK LIMITED VS
JAIDEV TEKCHAND

[LALIT PANDEY

0717391663

lalitpandeyadav@gmail.com

24/12/21

24/12/21




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

[EC-DLET-01-03810- |HDFC BANK LIMITED V§ 0717391663
2021 SAMOD KUMAR

lalitpandeyadav@gmail.com [24/12/21 24/12/21

[EC-DLET-01-03811- |HDFC BANK LIMITED VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [24/12/21 24/12/21
2021 LOKESH DEVI DAS

[EC-DLET-01-03812- [HDFC BANK LIMITED VS[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [|24/12/21 24/12/21
2021 [POONAM VINOD

[EC-DLET-01-03813- [HDFC BANK LIMITED VS[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [24/12/21 24/12/21
2021 GIRISH KHANDUJA

[EC-DLET-01-03815- [HDFC BANK LIMITED VS[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [24/12/21 24/12/21
2021 ITASSWAR RASID

EC-DLET-01-03816- [HDFC BANK LIMITED VS|LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [24/12/21 24/12/21

2021 PARVEEN KUMAR
[EC-DLET-01-03818- |[NEUTRAL NVOCCMANOJ TIWARI 9811479499 24/12/21 24/12/21
2021 PRIVATE LIMITED VS J|

M CARGO EXPRESS

[EC-DLET-01-03819- [HDFC BANK LIMITED VS[LALIT PANDEY (9717391663 lalitpandeyadav@gmail.com [24/12/21 24/12/21
2021 RINKI AGGARWAL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

[EC-DLET-01-03820- [HDFC BANK LIMITED VS 0717391663 lalitpandeyadav@gmail.com [24/12/21 24/12/21
2021 JAYANT CHOPRA
17 IMS. SARITA BIRBAL,NORTH [FEX-162/2021 [KOTAK MAHINDRAJANKUR KATYAL9811809439  [ankurkatyal@asklegal.co.in  |01.12.2021  [|30.11.2021
DISTRICT JUDGE,[EAST BANK LTD. VS. PANKAJ
(COMMERCIAL [KUMAR
COURT)
(w.e.f- 20.07.2021)
EX-166/2021 [HDFC BANK LTD. VS[UMIT 0811809439  [lawconnect@hotmail.com 03.12.2021  [03.12.2021
[UBAIDUL RAJMAN IAGARWAL
18 IMS. NIVEDITA ANILShahdara [OMP (DKOTAK MAHINDRAMAYANK 0873347330 |[mayank mahajanos@yahoo.c [15-12-2021  |15-12-2021
SHARMA, DISTRICT] (COMM)/2452/2021 [BANK Vs MAUHAMMADMAHAJAN(P), om
JUDGE IALAM 069
(COMMERCIAL)
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2471/2021 |BANK Vs KAMARUDDINMAHAJAN(P), om
3253
OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2472/2021 [BANK Vs TAUSEEFMAHAJAN(P), om
RAHMAN 542
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |[mayank mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2473/2021 [BANK Vs RAGHVINDERMAHAJAN(P), om
PRATAP SINGH 975

ofDate of e-




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of

Registration filing

IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2474/2021 |[BANK Vs SAMSU DEENMAHAJAN(P), om

597
OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2478/2021 [BANK Vs SANDEEPMAHAJAN(P), om

[KUMAR 081
IOMP (DIKOTAK MAHINDRAMAYANK 0873347330  |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2469/2021 |[BANK Vs SHRI KRISHAN]MAHAJAN(P), om

170
OMP (DKOTAK MAHINDRAMAYANK 0873347330 [mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2480/2021 [BANK Vs TAUSEEFMAHAJAN(P), om

RAHMAN 672
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2475/2021 [BANK Vs SURENDERMAHAJAN(P), om

KUMAR 3003
OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2476/2021 |BANK Vs SHOKAT KHANJMAHAJAN(P), om

245
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |[mayank mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2479/2021 [BANK Vs KARAM VIRIMMAHAJAN(P), om

5700




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2470/2021 [BANK Vs PRL PROJECTSMMAHAJAN(P), om

JAND INFRASTRUCTURE

LTD 656
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [16-12-2021  [16-12-2021
(COMM)/2482/2021 |[EUROPA DIGITALJKUMAR(P),

LIMITED
IOMP (DAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [16-12-2021  [16-12-2021
(COMM)/2483/2021 [KAMAL ARORA KUMAR(P),
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [16-12-2021  [16-12-2021
(COMM)/2486/2021 [BABITA TIWARI KUMAR(P),
IOMP (IDAXIS BANK LTD Vs RANIRAJESH 0058726491  [jangraadvocate@gmail.com  [16-12-2021  [16-12-2021
(COMM)/2484/2021 [H KUMAR(P),
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [16-12-2021  [16-12-2021
(COMM)/2485/2021 [PRADEEP KUMAR KUMAR(P),
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [16-12-2021  [16-12-2021
(COMM)/2481/2021 |GAYATRI KUMAR(P),




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

IOMP (DAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2517/2021 [VIVEK RAJ KUMAR(P),

OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2518/2021 [BANK Vs ARUNMAHAJAN(P), om

[KUMAR2863

IOMP (DAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2536/2021 |[NEERAJ SHARMA KUMAR(P),

IOMP (DIAXTS BANK LTD Vs AMITIRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2528/2021 [SINGH KUMAR(P),

OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021 [20-12-2021
(COMM)/2525/2021 [MOHAMMAD NAIM KUMAR(P),

OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2529/2021 |[KULDEEP SIROHI KUMAR(P),

OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2530/2021 |[KARAMVEER TANWAR |[KUMAR(P),

ofDate of e-




District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2526/2021 [PUNAM SINGH KUMAR(P),
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2531/2021 |GULFAM SYED KUMAR(P),
IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2507/2021 |[BANK Vs MAAMAHAJAN(P), om

SARASWATI EDUCATION|

SOCIETY 0268
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2537/2021 |[CHESHTAA SOOD KUMAR(P),
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2508/2021 |[BANK Vs YOGESHMAHAJAN(P), om

CHAUHANO9863
OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2506/2021 [BANK Vs JAGDISHMAHAJAN(P), om

SINGH5332
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2532/2021 [RAJIV TYAGI KUMAR(P),




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2510/2021 |[BANK Vs SATBIR SINGHMAHAJAN(P), om

5092
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2533/2021 [MANOJ KUMAR KUMAR(P),
IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2505/2021 |BANK Vs MUNAJIR 819 [MAHAJAN(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2527/2021 |[RANBIR GANGA LAL KUMAR(P),
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2511/2021 |[BANK Vs SATBIR SINGHMAHAJAN(P), om

776
OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2513/2021 |BANK Vs MAZID ALI 953 [MAHAJAN(P), om
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2512/2021 [BANK Vs RAJBIR SINGHMAHAJAN(P), om

0101




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2514/2021 [BANK Vs DINESHMAHAJAN(P), om

ISINGH3760
OMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2515/2021 |BANK Vs KISHAN SINGHMAHAJAN(P), om

U812
IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |[mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2516/2021 |BANK Vs AMARPAL5079 [MAHAJAN(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2534/2021 |[MANISH CHAUDHARY |[KUMAR(P),
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [20-12-2021  [20-12-2021
(COMM)/2509/2021 |[BANK Vs BABU KHANMAHAJAN(P), om

4164
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2535/2021 |[DHARMENDER SINGH |[KUMAR(P),
OMP (DIAXIS BANK LTD Vs PREM[RAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2523/2021 [KUMAR KUMAR(P),




District

Case No.

VS

Petitioner Name
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

IOMP (DAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2524/2021 [NITIN YADAV KUMAR(P),
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2520/2021 [SACHIN SHARMA KUMAR(P),
IOMP (DAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2522/2021 |[HIMANSHU SHARMA  [KUMAR(P),
OMP (DIAXIS BANK LTD VSRAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021  [20-12-2021
(COMM)/2521/2021 |[KISHAN PAL SINGH KUMAR(P),
OMP (D[ELECTRONICA FINANCERAJESH 0058726491  [jangraadvocate@gmail.com  [20-12-2021 [20-12-2021
(COMM)/2519/2021 [LIMITED VSKUMAR(P),

CHOWDHARY PACKINGS

THROUGH ITS|

PROPRIETOR ROSHAN|

T AT T ANMBA
OMP (DHDB FINANCE SERVICES[RAHUL 8376049807 [advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2550/2021 |[LTD Vs NOSHADBHARADWAJ(P

INOSHAD 8790 )
OMP (D[HDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2551/2021 [LTD Vs SHARW. HARADWAJ(P

KUMAR OAD 3841 b




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date
Registration filing

OMP (D[HDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2549/2021 [LTD Vs MOHD SALMANBHARADWAJ(P
1179 9
IOMP (DHDB FINANCE SERVICES|DINESH 8376049807  [advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2547/2021 |LTD Vs DEVILAL 0741 |[KUMAR
JAIN(P),
IOMP (DHDB FINANCE SERVICESRAHUL 8376049807 [advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2548/2021 [LTD Vs GAYYOOR SAFUBHARADWAJ(P
1345 >
OMP (D[HDB FINANCE SERVICESRAHUL 8376049807  |advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2546/2021 |LTD Vs RAJESH D 7688 |BHARADWAJ(P
OMP (D[HDB FINANCE SERVICES|DINESH 8376049807  |advocate.ashoki@gmail.com [24-12-2021  [24-12-2021
(COMM)/2545/2021 |[LTD Vs MAPLE GROVEKUMAR
WORLD SCHOOL 3967 PJAIN(P),
19 IMS. SUKHVINDERSShahdara [OMP (DIAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [16-12-2021  |16-12-2021
KAUR DJ COMM — o2 (COMM)/2461/2021 |SHARAD SOOD KUMAR(P), om
OMP (DAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [17-12-2021  J17-12-2021
(COMM)/2504/2021 |[NARINDER SINGH KUMAR(P), om

ofDate of e-




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

OMP (DAXIS BANK LTD VSRAJESH 0873347330  |mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2489/2021 [VIKAS KHANNA KUMAR(P), om
OMP (DIAXIS BANK LTD Vs R BRAJESH 0873347330  |[mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2490/2021 |[OVERSEAS KUMAR(P), om
OMP (DIAXIS BANK LTD Vs IJAZRAJESH 0873347330  |mayank mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2496/2021 |[AHMED KUMAR(P), om
OMP (DIAXIS BANK LTD Vs MOIN[RAJESH 0873347330  |[mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2491/2021 KUMAR(P), om
OMP (DAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [17-12-2021  J17-12-2021
(COMM)/2497/2021 |SUMAN DEVI KUMAR(P), om
OMP (DAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [17-12-2021 17-12-2021
(COMM)/2492/2021 [RAHISH KHAN KUMAR(P), om




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

OMP (DAXIS BANK LTD VSRAJESH 0873347330  |mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2493/2021 |[DINESH SUHAG KUMAR(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0873347330  |[mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2498/2021 [RAVINDER  SINGH KUMAR(P), om

4321829
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |mayank mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2495/2021 [BANK Vs VINOD 595 IMAHAJAN(P), om
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |[mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2499/2021 [BANK Vs RAHUL KHATRIMAHAJAN(P), om

5225
IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [17-12-2021  J17-12-2021
(COMM)/2494/2021 |BANK Vs DINESHMAHAJAN(P), om

KUMAR 191
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c 17-12-2021  j17-12-2021
(COMM)/2502/2021 [BANK Vs SANTOSHMAHAJAN(P), om

[KUMAR 7051




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2500/2021 [BANK Vs KULDEEP 5067 [MAHAJAN(P), om
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |[mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2503/2021 |[BANK Vs KHYALIRAM [MAHAJAN(P), om

6151
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |mayank mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2501/2021 [BANK Vs GAJENDRAMAHAJAN(P), om

SINGHO0240
OMP (DIAXIS BANK LTD VSRAJESH 0873347330  |[mayank_mahajanos@yahoo.c [17-12-2021  |17-12-2021
(COMM)/2488/2021 [SUBODH KUMAR KUMAR(P), om
OMP (DAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [17-12-2021  J17-12-2021
(COMM)/2487/2021 |[ARSHAD HUSSAIN KUMAR(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2538/2021 [HARVINDER SINGH KUMAR(P), om




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of

Registration filing

OMP (DAXIS BANK LTD VSRAJESH 0873347330  |mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2539/2021 |[ABHIMANYU SHARMA |[KUMAR(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0873347330  |[mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2540/2021 [PRASHANT SAINI KUMAR(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0873347330  |[mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2541/2021 |ARVIND BHATI KUMAR(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0873347330  |[mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2542/2021 [SUMIT GUPTA KUMAR(P), om
OMP (DAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2543/2021 [AISHWARYA VERMA KUMAR(P), om
OMP (DIAXIS BANK LTD VSRAJESH 0873347330 |mayank_mahajanos@yahoo.c [21-12-2021  [21-12-2021
(COMM)/2544/2021 [DILEEP SINGH KUMAR(P), om




District

Case No.

EX/262/2021

Petitioner Name VSAdvocate

Respondent Name

[HDFC BANK LTD Vs
SANTU CHATTERJEE

AMITA
KUMARI(P),

Advocate

Nobile
Number

0311851166

Advocate email id

gurmeet@gbalawaffices.com

Date

ofDate of e-

Registration filing

03-12-2021

03-12-2021

EX/263/2021

IDFC FIRST BANK LTD
Vs HUKUM SINGH

RAJEEV
KUMAR
RANJAN(P),

0311022100

ranjan.and.company@gmail.co
m

03-12-2021

03-12-2021

[EX/280/2021

[EDELWEISS RETAIL

INDUSTRIES PVT LTD

FINANCE LTD Vs NALINMaurya(P),

IAnkit Kumarj

0999906303

aupadhyay11@hotmail.com

24-12-2021

24-12-2021

ICS (COMM)/568/2021

AMAZON
DISTRIBUTORS PVT LTD
THROUGH ITS AR SH|
BAJRANG SHEKHAWAT
Vs M/S R S
ENTERPRISES

1T

RISHAB
RELAN(P),

0958618151

vinny.shangloo@gmail.com

20-12-2021

20-12-2021

ICS (COMM)/567/2021

ausarYalarahsi
BALAJI FOODS

SHIVEN SETHI

Vs

AMIT
TOMAR(P),

8800442587

infi@tomarnassociates.com

22-12-2021

22-12-2021

OMP

(COMM)/2456/2021

(@)

[KOTAK MAHINDRA]
BANK Vs BRAJ TECHNO
SERVICES 214

IMAYANK
IMAHAJAN(P),

0873347330

imayank_mahajanos@yahoo.c
om

16-12-2021

16-12-2021




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

OMP (DIKOTAK MAHINDRAMAYANK 0873347330  [mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2455/2021 [BANK Vs DHARMENDRAMAHAJAN(P), om

929
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2458/2021 [BANK Vs V P SINGHMAHAJAN(P), om

IMEMORIAL

[EDUCATIONAL SOCIETY|

974
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2454/2021 [BANK Vs VAVAR KHANMAHAJAN(P), om

534
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2460/2021 [BANK Vs MO NASIM 3291[MAHAJAN(P), om
IOMP (DIKOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2453/2021 [BANK Vs SHRI KRISHANIMAHAJAN(P), om

750
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2465/2021 [BANK Vs VEHENMAHAJAN(P), om

INFRATECH

DEVELOPERS PRIVATE]

LIMITED 369
OMP (D[KOTAK MAHINDRAMAYANK 0873347330 |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2464/2021 [BANK Vs SAGAR 325 IMAHAJAN(P), om




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date ofDate of
Registration filing

IOMP (DIKOTAK MAHINDRAMAYANK 0873347330  [mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2459/2021 |[BANK Vs  TAUSEEFMAHAJAN(P), om
[RAHMAN 691
OMP (D[KOTAK MAHINDRAMAYANK 0873347330  |mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2463/2021 [BANK Vs YADUVANSHIMAHAJAN(P), om
FILLING STATION KSK]
5626
OMP (DIKOTAK MAHINDRAMAYANK 0873347330  |[mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2457/2021 |BANK Vs GULFAMMAHAJAN(P), om
UNUSH 356
OMP (D[KOTAK MAHINDRAMAYANK 0873347330  [mayank_mahajanos@yahoo.c [16-12-2021  [16-12-2021
(COMM)/2462/2021 [BANK Vs MOHD RAZAMAHAJAN(P), om
325
20 SH. VINOD KUMAR,North-West [NIL
IDISTRICT JUDGE
(COMMERCIAL)
21 IMS. BARKHA INORTH CS CANARA BANK VsNOT INOT INOT MENTIONED AS|06-12-2021  |05-12-2021
GUPTA, DJ(COMM) (COMM.)/427/2021 |SHREE SIMHIMENTIONED [MENTIONED [SINGLE PAGE IS RECIEVED
COLLECTION S SINGLEJAS SINGLETHROUGH MAIL
THROUGH ITSPAGE ISPAGE IS|
[PROPRIETOR MS NIKITARECIEVED RECIEVED
RAJ HROUGH THROUGH
AIL IMAIL




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of e-
Respondent Name Nobile Registration filing

Number

CS CANARA BANK VSINOT INOT INOT MENTIONED AS06-12-2021  |05-12-2021
(COMM.)/428/2021 [BALAJI COAL DEPOTIMENTIONED [MENTIONED [SINGLE PAGE IS RECIEVED

MTHROUGH ITS PROP SHJAS SINGLEJAS SINGLETHROUGH MAIL

SUKHDEV RAJ IPAGE ISPAGE IS

[RECIEVED RECIEVED
[THROUGH THROUGH

IMAIL IMAIL
CS CANARA BANK Vs AJAY [NOT INOT INOT MENTIONED AS|06-12-2021  |05-12-2021
(COMM.)/429/2021 IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED]

AS SINGLEAS SINGLETHROUGH MAIL

IPAGE ISPAGE IS

[RECIEVED RECIEVED
THROUGH THROUGH

IMAIL IMAIL
CS KDI POWER PRIVATENOT INOT INOT MENTIONED ASj06-12-2021  |05-12-2021
(COMM.)/430/2021 [LIMITED Vs GENESISMENTIONED [MENTIONED [SINGLE PAGE IS RECIEVED]
[ENGINEERING AS SINGLEAS SINGLETHROUGH MAIL
COMPANY IPAGE ISPAGE IS]

[RECIEVED RECIEVED
[THROUGH THROUGH

IMAIL IMAIL
CS CANARA BANK Vs NEWINOT INOT INOT MENTIONED AS|06-12-2021  |05-12-2021
(COMM.)/431/2021 |BALAJI TENTIMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED
HOUSETHROUGH  ITSIAS SINGLEAS SINGLETHROUGH MAIL
PROP SH SOURABH|PAGE ISPAGE IS
BAJAJ [RECIEVED RECIEVED

THROUGH THROUGH
IMAIL IMAIL




District

Case No.

Petitioner Name
Respondent Name

VSAdvocate

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

CS CANARA BANK VSINOT INOT INOT MENTIONED AS06-12-2021  |05-12-2021
(COMM.)/432/2021 PITENDER LAHERI IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED
IAS SINGLEAS SINGLETHROUGH MAIL
PAGE ISPAGE IS
[RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
CS PRADEEP AGARWAL VsNOT INOT INOT MENTIONED AS|07-12-2021  |05-12-2021
(COMM.)/439/2021 [M/S GLOBEMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED
[ENTERPRISES AS SINGLEAS SINGLETHROUGH MAIL
PAGE ISPAGE IS|
[RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL
CS OMNISH SHARMA VsNOT INOT INOT MENTIONED AS13-12-2021  [10-12-2021
(COMM.)/446/2021 [TOUFEEQ SALEEMMENTIONED [MENTIONED [SINGLE PAGE IS RECIEVED
IANGADI AS SINGLEAS SINGLETHROUGH MAIL
PAGE ISPAGE IS
[RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
CS SEEMA AGARWAL VsNOT INOT INOT MENTIONED AS[13-12-2021  [10-12-2021
(COMM.)/447/2021 M/S M H TEXTILEMENTIONED [MENTIONED [SINGLE PAGE IS RECIEVED]
[PRIVATE LTD AND ORS [AS SINGLEAS SINGLETHROUGH MAIL
PAGE ISPAGE IS|
[RECIEVED RECIEVED
[THROUGH THROUGH
IMAIL IMAIL




District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Advocate
Nobile
Number

Advocate email id

Date

ofDate of e-

Registration filing

EX./548/2021 KOTAK MAHINDRA [NOT INOT INOT MENTIONED AS|06-12-2021  |05-12-2021
PRIME LTD. Vs DEEPAMMENTIONED |[MENTIONED [SINGLE PAGE IS RECIEVED
SHANTIMUICHANDANI |AS SINGLEJAS SINGLETHROUGH MAIL
PAGE ISPAGE IS|
RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
EX./564/2021 IM/S.SHRI RAM SALES VsINOT INOT INOT MENTIONED ASj15-12-2021  [10-12-2021
IM/S R.R. ASSOCIATES IMENTIONED |MENTIONED [SINGLE PAGE IS RECIEVED]
AS SINGLEAS SINGLETHROUGH MAIL
IPAGE ISPAGE IS
[RECIEVED RECIEVED
THROUGH THROUGH
IMAIL IMAIL
22 ISH. HARISHSouth-West [CS COMM. 322/2021 [UNION BANK OF INDIAIARVIND SINHA [9810618195 arvindsinha1@gmail.com 01.12.2021 20.11.2021
DUDANI, DJ| VS JAGDISH KUMAR
(COMMERCIAL)
ICS COMM. 325/2021 [VINTAGE BLUEKHUSHAL 0868577284 [KMOHAL@GMAIL.COM 01.12.2021 24.11.2021
GARMENTS VS SHARDAIMOHAL
BHATIA
CS COMM. 328/2021 [M/S N A ENTERPRIESESHIUMANSHU [9810424400 [rajadvocate1985@gmail.com [04.12.2021  [22.09.2021
VS M/S VANITY CUBEBAJAJ
IMOBILE
ICS COMM. .330/2021 [CANARA BANK VSIANUJ 0999490798  |advocateanujagarwal @yahoo.c(04.12.2021  |04.12.2021
JITENDER IAGGARWAL om




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

ICS COMM. 349/2021 [CANARA BANK VS KAJAL 0810092257  |[phatiaandcompany171@gmail. [15.12.2021 15.12.2021
IVERMA IBHATIA com

lOMP COMM. 20/2021[M/S ASR INTERIRORS &NIKHIL 0811343762 themalhotrasy@gmail.com 04.12.2021  [03.12.2021
DESIGNER VSMALHOTRA

SCHINDLER (I) P. LTD.

IOMP(I) COMM.JKOTAK MAHINDRA|ICHARU 0899635146  [charusachdev@gmail.com 02.12.2021  [26.11.2021
19/2021 BANK VS SUSHILSACHDEV
SHARMA
OMP (I) COMM./KOTAK MAHINDRAICHARU 0899635146  [charusachdev@gmail.com 02.12.2021  [30.11.2021
20/2021 BANK VS KARAN GUPTA [SACHDEV
[EX. CIVIL 442/2021 [HDFC BANK VSIRANJAN &9311022100 RANJANANDCOMPANY@GM]|08.12.2021  |30.11.2021
KAMALJEET SINGH ICOMPANY IAIL.COM
[EX. CIVIL. 462/2021 [M/S HIVELOOP CAPITALJARV 011-41759900 [support@arvlawchambers.comf17.12.2021 15.12.2021
P. LTD. VS SOHUMICHAMBERS OHF
[FOODS & ORS LAW
[EX. CIVIL. 464/2021 [HDFC BANK VS JAMMIRANJAN &9311022100 RANJANANDCOMPANY@GM|17.12.2021 30.11.2021

ISAGAR BABU ICOMPANY AIL.COM




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

[EX. CIVIL- 450/2021 [HDFC BANK VS SHALINISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [10.12.2021 06.10.2021
IMAKKAR IPATHAK

[EX. CIVIL- 451/2021 |[HDFC BANK VS DEEPAKISANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [10.12.2021 06.10.2021
[KUMAR BHARDWAJ IPATHAK

EX. CIVIL- 452/2021 [HDFC BANK VS KAPILSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [10.12.2021 06.10.2021
IYADAV [PATHAK

[EX. CIVIL- 453/2021 [HDFC BANK VS RAJSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [10.12.2021 20.11.2021
LOHIA IPATHAK

[EX. CIVIL- 438/2021 [HDFC BANK VS KAZISUMIT 0053518347  [lawconnect@hotmail.com 06.12.2021  |04.12.2021
BODRUDDOZA IAGARWAL

[EX. CIVIL- 419/2021 [KOTAK MAHINDRAKUSHAL 0058724670  [kushal. kumar@eruditelegal.asijo1.12..2021  [17.11.2021
BANK VS SHRI RAMIKUMAR a
TOURS

[EX. CIVIL- 418/2021 [KOTAK MAHINDRAKUSHAL 0058724670  [kushal. kumar@eruditelegal.asifo1.12..2021  [17.11.2021
BANK VS SHRI RAMIKUMAR a
TOURS & TRAVEL

[EX. CIVIL- 420/2021 [KOTAK MAHINDRA [KUSHAL 0958724670 |kushal.kumar@eruditelegal.asi01.12..2021 16.11.2021
PRIME VS SHRI RAMIKUMAR a
TOURS & TRAVEL




District Case No. Petitioner Name VSAdvocate Advocate Advocate email id Date ofDate of
Respondent Name Nobile Registration filing

Number

[EX. CIVIL- 417/2021 |[KOTAK MAHINDRAKUSHAL 0058724670  [kushal. kumar@eruditelegal.asi|o1.12..2021  [16.11.2021
PRIME VS AWNINDRAKUMAR a
[PRAKASH DUBEY

[EX. CIVIL- 416/2021 |[KOTAK MAHINDRAKUSHAL 0058724670  [kushal. kumar@eruditelegal.asifo1.12..2021  [16.11.2021
PRIME VS ALKA MALIK [KUMAR a

EX. CIVIL- 471/2021 [HDFC BANK LTD. VSSANJEEV 8285002845 [sanjeev.pathak@sreslegal.com [21.12.2021 20.12.2021
CHINTU KUMAR [PATHAK

[EX. CIVIL- 472/2021 [HDFC BANK LTD. VSSANJEEV 8285002845 [sanjeev.pathak@srcslegal.com [21.12.2021 20.12.2021
SUNIL KUMAR IPATHAK
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